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INTRODUCTION 

I, the Chairman of the Estimates Committee having been authorised by 
the Committee, present this Hundrcd-eighth Report of the Estimates Com-
mittee on the action taken by Government on the recommendations con-
tained in the Seventy-sixth Report of the Estimates Committee (Fourth 
Lok Sabha) on the Ministry of Food, Agriculture, Community Develop-
ment and Coopecation (Department of Agriculture)-Forestry. 

2. The Seventy-eigbth Report was presented to Lok ~abha. on . the 3r;d 
April, 1969. Government furnished their replies indicating action takcu. 
on the rccommcndatkm.s contained in that Report on 12th Decomber. 1969 
and 3rd January, 1970. The replies were examined by the StUdy Group 
'0' of the Estimates Committee (1969-70) at their sitting held on the 30th 
January, 1970. The draft Report was adopted by the EstimIPJtes Com-
mittee (1969-70) on the 23rd February, 1970. 

3. The Report has been divided into the following Chapten:-

I. Report. 

n. Recommendations which have been. accepted by the Govern-
ment. 

III. Recommendations which the Committee do not desire to pursue 
in view of the Government's reply. 

IV. Recommendations in respect of which replies of Government 
have not been accepted by the Committee. 

V. Recommendation in respect of which final reply of Government 
is still awaited. 

4. An analysis of the action takeD by Government on the rccom.men-
dations contained in the 76th Report of the Estimates Committee (Fourth 
Lok Sabha) is given in Appendix VII. It would be observed therefrom that 
out of 63 recommendations made in the Report SS recommendations i.e., 
87.4 per cent have [been accepted by Government, and the Committee do 
not desire to pursue S recommendations, i.e., 8 per cent, in view of the 
replies received from the Government. The replies of the Government in 

(-ij) 



(viii) 

respect of the 2 recommendations i.e., 3 per cent have not been accepted 
by the Committee. Final reply of Government in regard to remaining one 
recollUDtllldation i.e., 1.6 per cent is still awaited. 

N&W DELHI; 

Februtuy 24, 1970. 
Phalguna 5, i891(S)~ 

M. THIRUMALA RAO, 
Chairman, 

Estimates Committee. 



CHAPTER I· 

REPORT 

Land SlIney 

(Serial No. 13. para No. 3.18). 

'1 

The Committe~ ha~, in para 3.18 of their 76th Report on the Ministry 
of Food, Agficultu~e, Comn;1Uni~y Development and .Cooperation (Depart-
anent of Agriculture>-Forestry, deplor~ that while the desirability ofa de-
tailed survey of all lan~ as a balsis for eVcXving a system of balanced and 
,complementary land use was stressed"in National Forest Policy Resolution, 
'so far such a survey had not been undertaken and thus· a very importaDt 
plank of too'~Po1i,cy h~d been left.unattended to. They also regretted the 
1ailure of the GovernmenJ either, to draw up a long term plan or to under 
take a reconnaissance F~rvey o(waste lands as suggested in the.First Five 
Year Plan. In the opJni01l Ql the Conuuittee, this work could not entire-
1y be left' to 'the States. 

2. The Committee had strongly recommended that the Government 
:should accord priority to that 'question and fonnulate a systematic pr0-
gramme to carry out a J11ultipronged country-wide land survey in consulta-
tion and with the cooperation of the State Governments which should be 
,assisted to implement the programme. The Committee' felt that this would 
.not only help in reclamation of waste lands but would also ensure rational 
Jand use and integrated approach to planning. 

3. In the~ reply, povemmcnt have conceded that a detailed surve, 
-of all lands as a basis {or evolving ~ ~'ystem of balanced and complemen-
tary land use had oot been can:ied out. Government have, however, stated 
that the All India Soil ~nd Land Use Survey Organisation through its foor 
regional centres locat~ itt Delhi, Nagpur. Bangalore and Calcutta, has 
been set up· with a view to provide baBic information on soil so that land 
could be used according' to their capability, thus resulting in maximization 
of agricultural production. -In addition, there are State Soil Survey Orga-
nizations having more or less th~ saJ:!lc objec&iv~s. - ~ .. 

4. At present the All India Soil and 4nd Us~ Organisation is eOgaged 
primarily in the survey of cafcJuDerit areas of major river valley projects. 
'Soil Survey outside' catchment ateas are alsp updert.tk~.Jor ~ pur-
pose like reclamation of laDds and ot~r 1~d$ faJ.J)ng jn these categories. 
All India Soil and Land uSe OrgaJiisation has covered so far 11.2 million 
1I.Cl'eS in the Don-catchment areas. The results ot,th~ surveys are report-
ed in 311 reports which contain infonnation relating to the suitability ot 
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land for agricultural purposes, afforestation, grassland development etc. 
This work would continue in the 13 existing projects and 14 River Valley 
projects likely to be taken up as recommended by the Ministry of Irriga-
tion and Power. Government feel that in course of time the States Soil 
Survey Organisations and the All India Soil and Land Organisation would 
cover most of the parts of the country, as recommended by the Estimates 
Committee. 

s .. The Committee consider that the soil surveys which are beiDg car· 
ried out by the All India Soil and Lond Use Survey Organisation !HId .its 
corresponcllng counterparts in States amnot be a subltitute for the multi-
prooged country-wide land survey as recommended by them.. They reit~ 
rate their earlier recommendation tbat the Government of IDdia should 
without delay formulate • weU-coordinated and systematic programme to 
C8IT)' oat a JIIUb:l.proaged COUIItry-wide Jaod survey \It c:onsulbtiOD ad 
with the coopentioa of the State Governments. To aVoid overlapping, the 
programme of land survey being canied out by the All IDdia Soil and Lad 
Ule Survey OrguIsation ad other similar State Orpnisations may as 
well form part of die All India programme to be chalked out for the pur-
pose. 

wnd Life Ceusu 

(Serial No. 61. para 7.34) 

6. The Committee in para 7.34 had observed that nothing had been done-
in regard to ecological survey of Wild Life and necessary research on the 
subject, even though this happened to be done of the important functions· 
of the Indian Board for the Wild Life. They learnt that so far census had 
been undertaken only in respect of a few species like Gir lions. rhinos and 
in some places of the elephants by the States concerned. The Committee 
were of the opinion that a census of other species of wild life, whose p0-
pulation was considered to be diminshing should be undertaken urgently 
so as to initiate effective measures\ for their protection. They had suggest-
ed that a phased programme in that regard should be drawn up and its 
execution undertaken by the Centre instead of leaving it to States. 

7. In their reply Government have stated that the census and ecologi-
cal survey of various species of wild life is very necessary and deserves 
serious consideration as reliable data are not available for analysis. eva-
luation and formulation of future policies. Census of such rare specie&l 
like Asiatic lion. wild ~. rhino, which. are confined to limited habitates 
has been taken up by concerned State. Governments. But the ·CensusIEcolo-

. gical Survey of Wild Animals with widespread habits covering the entire 
country, Deeds development of special techniques. and methods. apart from 
ile huge funds uId • large number of trained personnel required f- "Jr 
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purpose. It has been stated that this matter was considered by the VII 
Session of Indian Board for Wild Life held at Delhi on the 8th and 9th 
July, 1969 as well as Executive Committee of Indian Board for Wild Life 
held on 29th August, 1969 at New Delhi. Their recommendations have-
been reproduced as 'indicated below: 

"While everybody agreed on the neces.<tity of Census I ecologicaJ' 
survey of rare, animals, it was felt that it would not be possible to 
achieve the desired results at this stage for want of sufficient funds 
and trained personnel. However, it was decided that in the mean-
while the Zoological Survey of India should take up the Pilot ~ 
ject Survey of Peacock and itS! natural shed feathers in the State of 
Rajasthan and Gujarat as decided at the last meeting of the Indian 
Board for Wild Life held on 8th and 9th July, 1969 at Delhi." 

"Director, Zooligical Survey of India also agreed to formulate 
detailed proposals relating to research on various aspects of wild 
life." 

8. Government have further stated that necessary action to implement 
the above recommendation has since been intiated. Attempts are alsb 
being made to depute suitable forest officers for training in the "Ecological 
Survey of Wild Life" so that similar studies and surveys can be undertaken. 

9. Explaining their inability to undertake the job of carrying out wild 
Ufe census and ecological survey, Government have pointed out that W'dd' 
Life is a State s,ubject listed in the Seventh Schedule of the Constittuion 
of India and as such it is States who have largely to undertake 5uch eco-
logical surveys. The importance of such surveys has, however, been re-
peatedly stressed by them on the States. . 

10 •. The COllUllittee are still of opinion that in view of tile ImpoI1aace 
and necessity of the census Bnd ecological survey of wrlou8 species of 
wUecllife. Govemment of ladia dIoold uadertake the e811SUt of IIICb IeIected 
species wbose population is considered to be cUmlnishillg, according to a 
phased programme. They feel that die c:eIUUS of wtId life species with 
widespread habitants covering the entire country, if left to individual States 
.. Ukely to result in duplicatioa of efforts and hence waite of resnlll'Cft,. 
owing to lack of necessary coordinatioa. 



CHAPTER II 

RECOMMENDATIONS WHICH HAVE BEEN ~CCEPTED BY 
GOVERNMENT 

Recommendatioa (SI. No.1, Para No. 2.5) 

The Committee note that in the matter of forest ~vdopmOllt schemes 
the Ministry have been treating the Union Territories at par with the State 
Governments. The Committee, however, feel that hte Central Government 
having been vested with the over-all powers over the administration at 
tbo~ Territories and also because of their limited resou,rccs owe a special 
responsibility in regard to them. The Committee &\lggest that tho Forestry 
Wing at tho Centre should as in the case of Andaman and Nicobar Islands 
ltake greater interest in the development of forests in the Union Territories. 
t.g., Himachal Pradesh, etc., which have large untapped forest resourCl'S 
60 that the tempo of progress generated there, may serve as an example 
for the other State to emulate. 

Reply of Government 

The administration of forests and other matters relating to the forests 
In Andaman and Nicobar Island is the responsibility of the Central 
Government according to the Government of India (Allocation of Busi-
ness) Rules 1961. 

In the case of other Union Territories however, the position is slight-
ly different. In their respect, whether they have Legislature or not, 
there is no control of the Central Government over the administration of 
their forests or in their forest matters. They send their Budget proposals 
or schemes to the Centre only where the schemes are new ones or their 
.sanction is not within their competence (Financial limitations;). 

The Forestry Wing at the Centre, however, keeps a very close watch 
on aU the developmental schemes of all the Union Territories and discuss 
these threadbare at Working Group meetings every year. The tempo of 
the progress however, depends upon the available finances with the respec-
tive Union Territories at discussed above. The importance of the forestry 
schemes is also stressed during the Working Group meetings and alIo-
.cations are indicated on the basis of priorities in other fields. 



• 
Au. amount of Rs. 19.80 crores bas been recom.rnasded for UniOll" 

Territories in respect of forestry schemes for the IV Plan period as indi-
cated below: 
---.---- --._-----

Andaman &: Nicobar '-lands. 
Goa, Daman ct Diu 
Himachal Pradesh 
Manipur 
NEFA '. 
Tripura 
Dad ra Nasar Ha veli 

TOTAL 

Rs. 6S lakhs. 
Ra. 70.66 lakbs. 
Ra. 1575.00lakh~ 

Rs. 3S.00 lakhs 
RI. 120.00 lakhs 
Rs. 106.20Iakhs 
Rs. 8.19lakhs 

. Rs. 1980 00 lakh!! - . --_.-_._--- -'>----- ----_._------_ .. _-_ .. _._-'--_.-
Prom the above it will be noticed that for Himachal Pradesh provi· 

si.on. of Rs. IS.75 crores bas been rccOlDlllendcd out of the total amount 
of Rs. 19.80 crores taking into consideration the vast forest resources 
available in that Union Territory. 

[Ministry of Pood, Agriculture, Community Development and Cooper-
ation (Department of Agriculture) O.M. No. 15-46169-FD, dated 3rd 
January, 1970,] 

RecommendatioD (SI. No.3 P .... No. 2.26) 

The Committee oonsider the association of Ministers incharge of 
forests in the State/Union Territories as members of the Central Board 
of. Porestry, which is mainly responsible for the coordination and int~ 
gration of policies for the development of forests a State subject, an ideal 
arrangement. They have no doubt that before long the new State of 
Haryana will also be represented on the Central Board of Forestry, 

The Committee find that the meetings of the Board are not being held 
regularly every year since 1959 as waS decided by the Board. Against 
9 meetings which should have been held iince then, only 6 meetings have 
been held so far. The Committee are not convinced by the reasons ad-
vanced by the representatives of the Ministry regarding the delays in hold-
ing of the meetings of the Board should not be dependent on the COD'Veni-
Standing Committee and Ministry to ensure that the . meetings of the 
delays. They hope that this will be done in future. 

Reply of Gonrament 

The last meeting of the Central Board of Forestry held from 7th to 9th, 
June, 1968 was also represented by the Secretary and Chief Conservator 
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of Forests, Haryana, besides othe~ State representatives. The formal in-
clusion of the State of Haryana of the Central Board of Foreqryhas· been 
done through a Govemment of India Resolution. 

The last meetings of the Central Board of Forestry and Standing Com-
mittee of the Central Board of forestry were held during June, 1968 and 
August 1969 respectively. Proposal for holding the neit meeting of the 
Board in the second quarter of 1970 is under consideration. The directive 
of the Estimates Committee is, however, noted for future guidance. 

[Ministry of Food, Agriculture, Community Development and Cooper 
ation (Department of Agriculture) O. M. No. 15~6!69-FD dated 3rd 
January, 1970.1 

Recommendation ~Sl. No.4. Para No. 2.27) 

. The Committee would· ·iike . to· sttess' that there should be no delay in 
the prepartion of. minutes which fOrm the 'basis of further action on tho 
.deliberations of the Board. 

Reply of Govemment 

The directive of the Estimates Committee is noted for future guidance . 
.... The Minutes of the recent VIII Meeting of Standing Committee of Central 
Board of Forestry held on 2nd and 3rd August, t 969 were issued on 28th 
August, 1969. 

[Ministry of Food, Agriculture, Community Development and Cooper· 
ation (Department of Agriculture) O.M. No. 1S-46\69-FD, dated 3rd 
January, 1970.1 

Recommendation (S1. No.5. Para No. 2.28) 

The Committee further note that out of 21 State Ministers, who arc 
members of the Board, only 10, 8 and 11 have been able to attend the last 
three meetings of the Board. As the meetings of the Central Board of 
Forestry which is composed of Ministers from StatesjUnion Territorie& 
provided a very useful forum for the discussion of the various problems, 
policies and schemes relating to the development of Forestry in the coun-
try, it would be advantageous if a large number of Ministers incharge of 
Forests from the States!Union Territories attend the meetings of the Board. 
The Committee therefore suggest that the meeting of the Board should be 
arranged in such a manner that a maximum number of members are able-
to attend. 
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Reply of Govet'lllDellt 

Necessary invitations for attending the meetings are sent to all the 
Forest Ministries and where there is. no Forest Minister, State representa .. 
tives. State Ministers who do not attend the meetings for some reason or 
the other are represented by the SecretarieslChief Conservator of Forests 
concerned. The last meeting of the Central Board of Forestry held at 
Bangalore during June, 1:968 was attended by the State Representatives as 
below:-
---------------------- .. - ._ .. _-

Slate 

1. Andhra Pradesh 

2. Assam 

3. Bihar 

4: Gujarat 

5. Goa, Daman &. Diu 

-6. Haryana 

7. Himachal Pradesh 

8. Jammu &. Kashmir 

9. Kerala 

10. Mabarashtra 

II. Madras 

12. Madhya Pradesh 

13. Manipur 

14. Mysore 

Attended by 

Minister, Special Secretary, Chief Conser-' 
vator of Forests and Dy. Secretary 

. Chief Conservator of Forests. 

Secretary (Forests) and Chief Conservator 
of Forests. 

Chief Conservator of Forests. 

Minister. Secretary (Ref. & Forests). Secy. 
to Chief Minister and Conservator of 
Forests. 

Secretary (Forests) and Chief Conservator 
of Forests. 

Minister and Chief Conservator of Forests. 

Chief Conservator of Forests. 

Minister and Chief Conservator of Forests. 

Chief Conservator of Forests. Deputy 
Secretary (Ref. &. Forest) and Officer 
on Special Duty. 

Secretary (Forests) and Chief Conservator 
of Fe rests. 

• Minister, Secretary (Forests) and Cbief 
Conservator of Forests. 

Minister and Chief Forest Officer. 

Minister, Secretary (Forests). Chief Con-
servator of Forests and Chief Conser-
vator of Forests (De v.). 

--.- .. - -- ----_._--_ .. _- ... _ .. - _ .. --_ .. _._-•... _---_ ... _ ... -- ---



IS. 

16. 

17. 

18. 

19. 

20. 

21. 

22. 

8 
-.--.--~.- ... _---.. __ .- -_._--_._---

Stat~ --
Napland 

N.E.F.A. 

Orissa 

Punjab 

Rajasthan 

Tri):ura 

Uttar Pradesh 

West Bengal 

.. Attended by : 

Secretary (Foresta) and Chief Conael'Yator 
of Forests. 

Director of Forests. 

Two Ministers, Secretary (Cooo & Forests)· 
and Chief Conservator of Forests. 

Two Ministers. 

Minister. Secretary (Forests) and Chief' 
Conservator of Forests. 

Chief Forest Officer. . 

.. Secretary -(Forests) and Chief Conservator· 
. of Forests. 

Secretary (Forests) and Chief Conservator' 
of forests . 

-----'~ -~---.---~ 
.. 

....• ...:...-.....1.. __ . __ ._._---

[Ministry of Food. Agriculture. Community Development and Cooperation, 
(Deptt. of Agriculture) O.M. No. 15-46/69-FD !iated 3rd January,1970.J: 

Recommendation (SI. No.6. Para No. 2.29) 

The meetings of the Standing Committee of the Central Board of Fores· 
try which is required to assess the progress made in the implementation 
of the rccolDJllendations of the Board,. appear to have been held rather 
erratically. There seems to be no well thought out plan to fix the meet-
ings of the Standing Committee between the two meetings of . the Board. 
The Committee feel that the meetings of the Standing Committee should 
be spaced in such u manner that sufficient time is given to the States to 
implement the recommendations of the Board. 

Reply of Government 

The last meetings of the Central' Board of Forestry and Standing Com· 
mittee of the Central Board of Forestry w~e held during June, 1968 and. 
August. 1969 respectively. The directive of the Estimates CommiHee is 
noted for future guidance,. .. 

(Ministry of Food, A~iculture. Community Development and Cooperati<n 
(Deptt. of Agriculture) O.M. No. lS-46J69-FD dated Srd January, 1970.} 
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RecommeadatioD (SI. No.8, P .... 2.40) 

The Committee regret that the Commission has not made much head-
way in the fulfilment of the various functions which have been assigned to 
it. It has not held its meetings quarterly as schedu.lcd. Since the setting 
up of the Commission in 1965, it has held only three meetings so far, in 
addition to the four regional meetings.. This itself indicates the unsatisfac-
tory working of the Commission. Further, no review of the working of 
the Commission after two years of its constitution, has been made as 
recommended by the Central Board of Fore£try. The Committee recom-
mend that a comprehensive review. of the working of the Commission 
should be made without any further delay by a Review Committee, con-
sisting of a few serving and retired technical personnel. The· review 
should inter alia cover matters like functions to be assigned to such a 
body. the organisational set up best suited for the purpose of speedy 
and efficient execution of those functions, avoidance of over-lapping with 
other organisations etc. In this context, the Committee would suggest that 
the feasibility of entrusting functions, such as pooling and di~mination 
of technical information on forestry and carrying out market studies on 
timber and other forest products, to the Forest Research Institute and Col-
leges- Debra Dun where work of similar nature is already being done, may 
also be examined by the Review Committee. 

Reply of Government 
The Central Forestry Commission was constituted in August, 1965. 

However. the Secretary, Central Forestry Commission was appointed in 
January, 1966 whereas the supporting staff, viz., technical assistant was in 
po.ition only in February, 1967. Since a new office had to be started, 
with no basic technical material to work with, quite some time had to be 
devoted to building up the necessary material and organise the office. 
Soon after organisation, the Commission engaged itself in the collection 
and colation of basic forestry statistics which are considered of sime im-
portance in enabling the Commission to discharge the functions assigned 
to it. 

The Commission. held 7 meetings in all including 4 Regional meetings 
upto October, 1968 and published the following statistical bulleti.n!l and 
technical notes:-

Statistical Bulletins/PubUaliions and Technical Notes 
I. Statistical Bulletins --.------ ----------:--- --:---------
Bulletin No. Information contained 

1. 

3187 LS-2. 

(i) Forest Area and Geographical area-State-
wise. 

(ii) Density of population and per capita forest 
area---State-wise. 



Bulletin No. 

10 

Information contained 

(iii) Land area and ptr capit4areil in sdec$ed ,Coun-
tries of the World. 

2. Org~sa~ol)of forest departments in India as 
on 1st Apru, 1968-Dlvision-wise. 

3. Annual fOreign ,trade statistics of lorest pro-
ducts of Indi'a-1966-61 to i965~. 

4. (i) Landut~lisa,tion-Den8ity of . population and 

5. 

n. Pu'blicatitms 

per cap; ta forest area-1964-65 (State-wise). 

(ii)Area under forests-~9fj1-62 to 1964-65-State-
wise. 

(iii) C(assiflcation of Forests-By legal status, own-
ership, Composition, Functions, Exploitability 
etc.-1964-65 (State-wise). 

(iv) Out-turn of Timber and fuel wood-1961-62 to 
1964-65-State-wise. 

(v) Progress of Revenue and expenditure of forest 
departtnent's--1961-62 to 1964-65-State-wise. 

.forest dev~lopment during First, Second and 
Third Five Year Pians-:-Scheme-wise and Stat!!-
wise (1"951-66). 

1. - Forestry in India 1967. 

2. Asia Pacific Conference Progress Report 1965-68. 

3. Progress neport 1960-65 prepared for the 9th Com-
monwealth Forestry Conference-1968. 

In. Tedmical Notes 

No. luformatlon contained 

1. Extracts from F.A.O. Forestry Bulletin for Latin America No. 46 
Tropical, Forestry ·Symposium. 

2. Market for Sandal Wood Oil. 
3. Fungel Infection of Tropical Pines. 
4. Six World Forestry Cong;ress. 
S. The Eloquice of the Mute. 
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6. F«cst Fire CdH!rol. 

7. Report on Finland Forestry. 

8. Extracts from-Notes on FAO-Committee OIlFo~t Devel~ 
ment in the Tropics. 

9. Beating Back the Desert Sands. 

10. Federal and Provincial Forest Policies in Canada. 

11. lmpol1ant obf"'vations aad recoounendalicnmade at the Teat .. 
Sub Commission Meetings oftbe FAD held at Rome on 17th 
October, 1967. 

12. Report on the Meeting of the FAO Committee of Forest Develop-
ment in the Tropics-held in Rome from 18th October to 20th 
October, 1967. 

After October, 1968, Six meetings including four Regional meetings 
bave been held. Also the following Statistical and technical notes have 
since been issued. 

"I. 'StatistIcal BuIIetiDs 

6. Foreign Trade of Forest Products (1961-62 to 67-68) 

7. Organisation of Forest Department as on lst April, 1967. 

-S. Forestry Development during first to Fourth Five 'Year Plan. 

O. Statistical Folder 

1. India's Forests. 

10. Technical Notes 

13. The Roving Eucalypt by Dal Stivans (Extract from FAO Journal 
UnasyJva Volume 16(3) No. 66, 1962. 

14. Extracts from Annual Repo1t of Forestry in Fiji. 

15. "Torrent Control aDd water-shed management. 

16. Summary of recommendations contained in the Report of Shri 
G. B. Deshoutre, C.F. Mabarashtra after his visit to Australia 
(JulyISeptember. 1968). 

17. Short note highlighting the recommendations of the symposium 
on the mecbanisation of harvesting 9£ small size wood and Iogghlg 
residues. 
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18. "Break through in the raw material utilisation for paper manufac-

ture". 

19. Summary of Recommendations contained in the Report of Shri 
K. S. Sankhala, Director, Delhi Zoological Park. 

20. Recommendations of the Ninth Commonwealth Forestry Confer-
ence held in India in 1968. 

Considering the teething troubles, the Commission had to go through, 
in establishing a new office and collecting necessary basic material; it may 
be stated that it did not do too badly. 

In view of the initial difficulties, the Commission started functioning for 
all practical purposes only in 1967. The review of the working of the 
Commission is, therefore, being taken up now. Puring the course of the 
review, the feasibility of entrusting functions such as pooling and dissemi-
nation of technical information on forestry and carrying out marketing 
studies on timber and other forest products, to the Forest Research Insti-
tute and Colleges, Dehra Dun would be examined. The proposed review 
WOUld, inter alia, cover matters like functions to be assigned to the Com-
mission, the organisational set-up best suited for the purpose of speedy 
and efficient execution of those functions, avoidance of over-lapping with 
other organisations etc., as desired by the Committee. 

[Ministry of Food, Agriculture, Community Development and Cooperation 
(Department of Agriculture) O.M. No. F. 15-46l69-FD, dated 3rd 
January, 1970.] 

Recommendation (SL No.9 Para No. 2.45) 

The Committee note in Europe and other countries, poplar culti-
vation has been found very successful and the timber has proved useful 
to match plywood and pulp factories. In view of the fact that poplan, 
have important commercial value, the Committee consider that full en-
couragement should be given to the growing of these species in differp.nt 
StateslUnion Territories where suitable conditions exist. The Committee 
urge that full benefit should be taken of the membership of the Interna-
tional Poplar Commission and that the National Poplar Commi~sion should 
be activised so that it is able to perfonn the functions assigned to it effec-
tively. 

Reply of Govemment 

In India, not many localities are suited to poplar cultivation. Poplars 
are exacting species both as regards climate and~oil. They need tem-
perate to sub-tropical climate, adequate soil moisture, and good deep fertile 
soil, loamy and sandy loam in texture, for satisfactory growth. Trials of 
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a large number of poplar clones in many States of India during thl.' past 
few years have shown that only certain tracts such as the northern terai belt 
with good deep, fertile loamy soil and reasonable high water table (about 
4 to 5 feet from the surface) and some temperate areas are suitable for 
cultivation.. of poplars. Trials also indicate that adequate irrigation is 
essential for poplar cultivation for the first few years in areas where the 
water table is low. Before taking up large scale cultivation in suitable 
tracts, it is necessary to find out by experimental cultivation the appro-
priate clones of poplars for a particular set of growth conditions so as 
to ensure a fast rate of growth, which is necessary for commercial planta-
tions. Such trials and experiments are already in progress in the States. 
In order to speed up such work in States where suitable conditions exis11 
an All-India Coordinated project on Fast Growing species including poplars 
has been drawn up covering the States of Uttar Pradesh, Jammu and Kash-
mir and Himachal Pradesh, and NEFAIAssam for implementation during 
the IV Five Year Plan. Under this project coordinated trials on fast-
growing poplar hybrids from other countries will be taken up on an. inten- . 
sive scale by the participating States under the guidance of the Forest 
Research Institute, Debra Dun and the entire cost of the project will be 
met by the Government of India. 

It should thus be po~~ible for the various States where poplar cultiva-
tion seems possible, to take up extended trials which are necessary before 
large scale plantations are started. Steps are also taken to circulate litera-
ture on poplar cultivation to the States and to obtain the lierature from 
the International Poplar Commission for circulation to the States so that 
advantage of latest know-how is available for poplar introduction in the 
country. 

[Ministry of Food, Agriculture, Community Development and Cooperation 
(Department of Agriculture (O.M. No. lS-46169-FD dated 3nt Jan· 
uary, 1970,] 

Recommendation (SI. No. 10, Para No. 2.47.) 

The Committee hope that the re-constitution of India Forest &rvice 
will promote esprIte de corps in the Forest Service and also accelerate the 
pace of integration of Fore~ Policy. 

Reply 01 Government 

The Constitution of the Indian Forest Service has certainly helped to 
promote espirte de corps in tbe Forest Service. As 9; result of this, the 
pace of integration of Forest Policy is likely to be accelerated. 

£Ministry of Food, Agriculture, Community Development and Cooper-
ation (Department of Agriculture) O. M. Nn 15-46169 PD, dated 12th 
December, 1969.] 
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Reeo ...... datioa (Sl. Nq. U. P .. No. 3.4) 

The Cc:mmittee regret to note that siftce the adoption of the National 
Fofest Policy Resolution in 19.5'2, tbe total addition to fo~ area in the 
c;ouotry till 1966-67 i.e. over a period of 15 years bas been ofarout 2 mil-
lion he~tarcs, registering an increase of only '6 per cent in the forest area. 
The proportion of the fq[est area to the total land area in the country still 
1. far behind the target of 33.113 percent set in the NatIonal Forest Policy 
R-esolution. Thus the progress increasing of the forest area in the country 
is far from satisfactory. The Committee urge that effective steps should 
be takcn by the Central Board of Forestry which is composed of represen-
tatives of the States 1 Union Territories to increase the forest area in various 
States where possibilities therefor exist. 

Reply of Gmiin .... t 

The rccommendation of the Estimates Commi\tee has been forwt\rded 
to all the State GovernmentslUnion territories for examination and imple-
mentation. The progress will, however, be reviewed at the next meeting 
of the Central Board of Fore~ltry. 

[Ministry of Food, Agriculture, Community Development and Cooper-
ation (Department of Agriculture) C.M. No. 15-46j69-FD, dated 3rd 
January, 1970.] 

Comments of the Committee 

The resuks of the review of the next meeting of the Central Board of 
Forestry may be intimated to the Committe for their information. 

Recommendation (SI. NQ. 12, Para 3.1~ 

From the statistics of the area under forests in the various States I 
Union Territories, it is evident that the forest area is below 4 p~r cent of 
the total land area in Haryana and PlUljab and below 10 per cent in Delhi 
and Jammu and Kashmir. The position in Gujarat, Rajasthan and West 
Bengal is also far from satisfactory. The Committee realise that there 
may not be equal soope for extension of the forest areas in aU region~, and 
States. It is, therefore, very essential that the proportion of area that 
ought to be under forests in each StatelUnion Territories should be clearly 
indicated. It is regrettable that this has not been done so far although in 
the First Five Year Plan the Central Board of Fores\ry was made ~peci
flcaHy responsible for this work.. The Committee strongly reoormnmd 
that Central ,Board of FOlestryshould take urgeQt measures in this behalf 
and try to complete the work by a specified time. The Committee. have 
flO doubt that this will greatly help in extending the fore~t area in the 
various States!Union territories. 
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~*"'·GOJ~t 
The Recommendation has been noted for necessary compliaaee. . Tba 

matter will be Placed before the next meeting ·of die Central Board ~ 
Forestry and suitable recommendation sought for in consultation of· the 
State Governments. 

[Ministry of Food, Agriculture, Community Development and C0oper-
ation (Department of A$riculture) O.M. No. 1 5-46 I 69-FD, dated 3rd 
1anuary, 1970.] 

COIIIIIIeIICl of the COIIHIlIMee 

The Committee may be informed of the final action taken in the 
matter. 

RecommencJation (SL No. 14. Pam No. 3.25) 

The COmmittee are unable to appreciate the reasons for not un~er
taking any specific programme of tree plantation under the land tr.ansfor-
mation proSI'aIIlme other than the ~ual V anamaho~ava the prosress of 
which is primarily b.ased on vOl",~wy efforts. The Cqlnnlittee recommend 
that a well-coordinated scheme. which may inter alia include 4ee plan-
tation under. annual Vanamahotsava, or increasing the tree...tands in the 
country as envisaged in the National Forest Policy Resoiution, may be' 
formulated by the Central Board of Forestry and commended to the State 
Governments for implementation. 

Reply of Government 

The observations and recommendations of the Estimates Committee 
have been noted. This subject will be placed before the next meeting of 
the Central Board of Forestry. 

[Ministry of Food, Agriculture, Community Development and Cooper-
ation (Department of Agriculture) O.M. No. 15-46169-FD, dated 3rd 
January, 1970.] 

Recommendation (SI. No. IS, Para No. 3.l6) 

The Committee note on an average about 54 per cent of the trees pJanted 
under Vanamahotsava have survived. In the absence of any physical 
verification or test check, they are doubtful jf so high a percentage of am-
vival is correct. It is oommon knowledge that the tre~s planted ceremo-
nially with all the official pomp and show during 'Vanamaholsava week we 
1h11 later on properly protected and cared for and a large number of them 
wither away. The Committee need hardly over-emphasize the importance 
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of proper and adequate after-care in the case of tree planting. The Com-
mittee suggest that the Central Board of FOfestry may devise suitable 
steps to ensure that the trees planted during Vanamahotsava are properly 
looked after and the statistics of survivals are maintained as accurately as 
possible. 

Reply of GovemmeDt 

Vanamahotsava plantations are being taken up in the country since 
1950. Every year appeal is issued by the Minister for Food and Agricul-
ture for taking up this programme enuthsiastically. 

The efforts of planting are done by individuals," institutions, public 
bodies etc. and often occur scattered in innumerable patches in every State 
which makes it very difficult for the Centre to collect voluminous data in 
the respect from every State along correct lines, Qften entailing consider-
able correspondence. The Centre has to depend" upon the State and Union 
Territories Forest Departments and planting agencies for this data. 

Vanamahotsava by now has beCome familiar activity so much so, that 
no special preparation or publicity is required for it every year. The work 
of planting trees on available landslblanks is taken up in almost every 
Taluqa in the State. However, the States have been requested time and 
again to ensure after care of such trees planted during Vanamahotsava. 

The observation and recommendation of the Estimates Committee in 
this regard will be referred to the Central Board of Forestry at its next 
meeting to devise the suitable steps to ensure that trees planted during thi~ 
festival are properly looked after and the survival statistics are maintained 
as correctly as possible. 

[Ministry of Food, Agriculture, Community Development and Cooperation 
(Department of Agriculture) O.M. No. 15-46169-FD dated 3ed Jan-
uary, 1970.] 

Comments of the Committee 

The Committee may be informed of the steps taken in this regard. 

Recommendation 00. No. 16. Para No. 3.27) 

The Vanamahotsava was supposed to play a vital role in creating mass 
consciousness as to the importance of the forests in the national reconstruc-
tion and dcvelopm~nt both from the point of view of their protective as 
well as productive functions and with that end in view was intended essen-
tially to be a people's movement. The National Forest Policy also stipu-
lated that encouragement should be afforded to Vana Premi Sangh. The-
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Ministry, however, have no information about the existence of these Vana 
Premi Sanghas. The Committee are distressed to observe that the public 
enthusiasm exhibited all over the country in the initial stages of Vana 
Mahotsava is fading away and people's participation in it, which is the 
index of the extent to which the programme has fulfilled its objective is. 
becoming negligible. The Committee share the widely prevalent feeling 
that the whole programme has now been reduced to merely a symbolic 
action. The Committee urge that the Central Board of Forestry should 
consider the matter in all its aspects to find out ways and means to revitalize 
the whole programme so as to stimulate to public initiative and participa-
tion in this programme. The feasibility of enlisting the support of local 
bodies, educational institutions and other voluntary organisations in this 
programme also needs examination. 

Reply of Government 

The observations and recommendations of the Estimate Committee have-
been noted. They will be placed before the next meeling of the Central 
Board of Forestry. However, it may be mentioned that this subject was 
also considered in the Seventh Meeting of the Standing Committee of the 
Central Board of Forestry, held at Bhubneswar on 2nd and 3rd August. 
1969. The Committee recommended as fotlows:-

"The public ~ciaiIy the Young generation educational centres 
such as schools, colleges, universities should be actively asso-
ciated with the Vana Mahotsava celebration. The question 
of giving token grants to the Institutions on the number of 
plants surviving may be considered by the States. The States 
may also consider other means of making Vana Mahotsava 
more purposeful and successful." 

In some of the States, organisations such as Vana Premi Sangh of 
Friends of Tr~ exist. In Bombay, for example, the organisation Friends 
of Trees has been in existence for quite some time and is very active. In 
Debra Dun we have the 'Vana Premi Sangh'. The position regarding the 
existence of such organisations in other States is being ascertained from 
them alongwith the aims and object~ of such organisations. 

The above recommendation of the Estimates Committee has also been· 
forwarded ~ the StatelUnion Territory Governments for their consideration 
and necessary action. It will be pursued for effective co-operation and 
co-ordination. 

[Ministry of Food, Agriculture, Community Development and Cooperatioo 
(Dopartment of Agriculture) O.M. No. 15-46169-FD dated 3rd Jan-
uary, 1970.] 
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CO~D" of .... C .... i.,... 
The Commiuee may be apprised of the specifi¢ steps as may be devis-

ed by the C.B.l". in putsuam:e of the recommendation by the Estimates 
.committee. 

RecomllWld .... (SL No. 17, PIn No. 3.31) 

The Committee are surprised that no demarcation of .forests on fun-
ctional classification as laid down in the National Forest Policy R,l:4olution 
of 1952 bas yet been made. The Committee C8DD9t ovcr-:empbasise the 
importance of functional classification of forests which is D~ to focus 
attention on the kind and object of management necessary in each case. 
They therefore, suggest that nece!tSary steps should be tak.en to dem.arcato 
foreets on functional basis and to collect statistics in regard thereto as 
maximum benefits can be derived only after the forests have been classified 
functionally and are managed to fulfil thore specific- functions. 

Reply of Government 

Forest area statistics have not so far ~n collected accor!iing to the 
functional classification as laid down in the National Fore-st Policy Reso-
lution of 1952. NeceSSary action to collect these stati&1ic..« is under way. 
However, in actual practice, such classification becomes operative in the 
preparation of the management plans and working schemes to. ensure ideal 
management of forests from the point of view of their protective and 
productive utility and maximum out-tum. For administrative convenience. 
classification of forests according to legal status: (i) Protection Forests 
(ii) Reserved Forests (iii) Uoclassed Forests, i~ adopted by the State Forest 
Departments and the statistics are maintained and published ,in the "Indian 
Forest Statistics" accordingly. In this context it is mentioned that the 
question of revision of the functional classification of forests as laid down 
in the Forest Policy Resolution 1952, was discussed in the Fifth Meeting 
of the Central Forestry Commission held at Srinagar in September 1969, 
with particular reference to the collection of necessary !'tatistics as recom-
mended by the Estimates Committee. Since this issue constitutes an 
integral part of the National Forest Policy, it will be further examined by 
the Central Board of Forestry. 

{Ministry of Food, Agriculture, Community Development and Cooperation 
(Department of Agriculture) O.M. No. 15-46169-FD, dated 3rd Jan-
uary, 1970.] 

Recommf!odatioo (SI. No. 18. Para No. 3.41) 

The Committee regret to note that ao area of about 11 lakh hectares 
. ander forests has been lost since 1951 for cultivation and other develop-
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ment projects, etc . ., in the country. No attempts have si~ltB,Deously bola. 
made ~o bring IJD equivalent ~ea 1Uldcr forests as ~.t~. in the First 
Plan Itnd recommendec1 from time to tinJe by the CeI;1tral.Board of Forestry. 
It appears that the data furnished to. the COU)IIlitt~ is also ~plcte. 
The Committee feel very much concerned over these centinl,lousiDroads in-
to the forest area which is already below the required proportion laid 
dQwn. ia the Nauonal Forest Policy. In their opinion, if the trend is allow-
-ed to continue unchecked, the situation may assume alarming proportions 
particularly in States having a. small forest area. The Committee thero-
fore strongly recommcad that Government should immediatel, pay serious 
attention to this problem and take alternative measure to ensure that si-
multaneous steps are taken to afforest suitable ueas equal to those which 
Illlve to be deforsted on account of. the in;lplell).entatio~ of plan projects 
<:tc. The Committee suggest that besides exploring otb,er avcnQes, this 
matter may be considered by the National Dvelopment Council which is an 
;appropriate fonun for tamg decision on such important matters. 

Reply of Government 

The matter is being considered in almost every meeting 'Of the Central 
'Board of Forestry and Standing Committee of the Central Board of Fores-
:tty since 1953. The position ~ been explained. to the Planning Commis-
sion and the Commission has been requested to bring up the issue before 
1he National Development Council (Copy enclosed)-Appendix-I . 

. 1 Ministry of Food, Agriculture, Community Development and Cooperation 
(Department of Agriculture) O.M. No. 15-46J69-FD dated 3rd Jan-
uary, 1970.] 

Recommendation (Serial No. 19, Para No. 3.56) 

While the Committee recognise that the dcvelQPlllent or reclamation 
()f arid regions is a long term process involving lagre scale resources, they 
are constrained to observe that the progress achieved since 1952 in this 
regard has not been satisfactory. The hope that with the establishment 
of the Desert Development Board. the problem would receive adequate at-
tention and conc~rted and sustained efforts would be mad~ to ensure lapid 
development of these ~reas. The Co~mittee would like to stress that the 
execution of the pilot projects should be perio.idically rcvjp\vl.~d b~ the Board 
to keep a watch on the pace of their progress and to ensure efficiecy in 
their execution. 

Reply. of Government 

Considering the urgent needs of treatment of desert areas in the state 
of Rajasthan, "tbetreatment arid" developinent of 10,000 hectares in Fourth 
(('Ian and 2,500 hectares in 1969-70, the Government of Rajasthan have 
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provided a budget of Rs. 8.00 lakhs for the 4th Plan and Rs. 1.60 lakh,-
for 1969-70 on the basi~. of the recommendations of the Working Group of 
the Ministry of Food, Agriculture, Community Development and Cc)Opera-
tion. The entire amount will be spent for the development of grasslands 
and soil conservation in arid areas. 

The Desert Development Board which has been established by the Govt. 
of India is equipped with a fund of R.."\. 2 crores, during the 4th Plan period' 
to carry out grassland and other allied arid land Development Programmes. 
For this, pilot schemes relating to grassland development and afforestatioll 
have been prepared and are being executed in the States of Rajasthan 
and Gujarat. 

The recommendation of the Estimates CO'llmittef' is however noted and 
efforts will be made to intensify the arid land development programme. 

[Ministry of Food, Agriculture, Community Develop~nt and Cooperation 
(Department of Agriculture) O.M. No. 15-46j69-FD dated the 3rd 
January, 1970.] 

Recommnedation (SI. No. 20. Para No. 3.67) 

The Committee note that approximately half of the forest area in 
the country has been brought under working plans. Out of the remain· 
ing half, about 41.9 per cent of the total forests is under controlled exploita-
tion and 8.4 per cent is without any management plan. Now that :1 per-
manent organisation equipped with technical personnel to deal with work-
ing: plans has been set up in each State, the Committee have no doubt 
that concerted efforts would be made to accelerate the progress in regard 
to the preparation of working plans for the remaining areas also, so as 
to ensure scientific management of the forests. They would suggest that 
the feasibility of laying down annual target for covering the remaining 
forest area by working plans in each State may be examined and the 
progress thereof watched. 

Reply of Govemmeut 

The recommendations of tIle Estimates Committee have been noted 
and forwarded to all the State Govemments!Union Territories for im-
plementation. The replies to these from most of the States!Union. Terri-
tories are still awaited. The matter is, however, being punued vigor-
ously with them and the action taken in the matter will be communicated 
to the Estimates' Committee on receipt of replies from them. 

[Ministry of Food, Agriculture, Community Development and Cooperation 
(Department of A~culture) O.M. No. 1S-46169.FD dated lrd January, 
1970]. 
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ReeoIlWHlldadon (SL No. 21, PI!" No. 3.(8) 

The Committee are glad to note that the Central For~stry Com-
mission is working on the All India Working Plan Code. They hope 
that efforts would be made by the Forestry Commission to complete 
the work at an early date. 

Reply of Government 
The framework of the Working Plan Colje has already been dr .. f~-:d 

and the draft is expected to be circulated shortly for eliciting comments 
.from States and Union TeTritories. 

(Ministry of Food, Agriculture, Community Development and Cooperation 
(Department of Agriculture) O.M. No. F. 15-46169-FD, dated 3rd 
January, 1970.] 

Recommendation (SI. No. 22. Para Nn. 3.72~ 

The Committee feel concerned over the iroordillate delay of nearly 
,a decade in the collection of information regarding preparation of maps 
and atlases. The importance of forest maps as an essential prerequisite 
to planning needs hardly £Iny emphasis. The . Committee suggest that the 
question of collection of information in respect of th'! t,mce--ned St~~ .. s 
may be taken up at the appropriate higher level and efforts made to com-
plete the work at an early date. 

Reply of Government 

The Chairman of the Central Board of Forestry had suggested at 
1he 5th Meeting at the Board held at Pa-chmarhi in May, 1959 for 
the preparation of forest maps and atlases which would provide compre-
hensive infounation relating to the distribution of forest wealth including 
forest products in various parts of the country. It was thought that such 
maps and atlases would be u~ful to the Forest Departments as well as 
:for publicity purposes. 

The State and Union Territory Forest Departments were tlcxordi:u!ly 
requested to furnish the maps for this purpose. The collection of fr('sh 
maps and preparation ('If AU India Atlas has been engaging the attention 
of the Government of India regularly. The proper mode of collection 

1lf forest maps has been reviewed at the various meetings of the Standing 
-COmmittee and the Central Board for Forestry during 1964 to 1969. The 
'Work for the preparation of maps· and atlases has been entrusted to Forest 
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Research Institute, Debra Dun. The For.estR.csearch ·l.n&titute has request-
ed Chief Conservators of Forests to send the following six maps for pre-
paring an All India Forest Atlas. 

). Aunrlrti'stnifive maps. 
2. Plantation nlaps. 
3 Distribution ot important species. 
4. Distribution ot Minor Forest Produce. 
S. Location of :Forest Industries. 
6 Location of Wild Life Sanctuaries .and National Parka. 

The matter is bcingpurautd 'Vigorously by:the FOrest Re!l8arch lnsfi ... 
tute and maps have been col1~ted from all the Stateaand Union Terri-
tories except th~ following :- . 

]. Madhya Pradesh, 
2. Assam, 
3. Jammu and Kl:Ishmir, 
4. Tamil Nadu, 
5. Nagaland, 
6. Andaman and Nicobar Islands. 

The matter is vigorously pursued with those States to furnish the ~ 
quired maps urgently. 

[Ministry of Food, Agriculture, Community Development and Cooperation 
(Department of Agriculture) O.M. No. lS-46169-FD dated 3rd January,. 
1970.] 

Recommeadafloa (81. No. 24, Pan Nn. 3.80 

The Committee realise that the very large livestock population In-
the eountryis the main obstacle in controlUng grazing in the forests. 
Further liberal concesSions and cheap forest grazing fees as low as 0.25 
paise per animal per annum are not only detrimental to forests but are 
primarily responsible for the present low-utility value of the stock. The 
Committee, therefore, feel that while the fundamental principles enunciated 
in the National Forest Policy still hold good, it would be' desirable to 
fhid out ways and mean!! to rtgUlate the number of fiveftOck 'and carry 
aut !ltudiesto determine (1) the beSt mW\od of grazit'l'g. vit.,ret~tional. 
intennittent etc., (2) present and future gra!ingpot~tiats. And (3} 
pos~ibi1ities and irnplitatiom 6f illereasing the grazing fee and Of cate-
gorising "the ti'testbck ffti' assign.ing priority for 'admission to gta-zing. 
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)teply'o'I 60vemmeDt 

The observations of the EatiBtates CoDWitteehaVe been noted. They 
bavebeeo ·referred to the Heads of1he Forest Departments of all the 
StatesjUnion Territones, 'for ftrrni,bing their conJnjentsand suggestions 
for implementation of tile 'teeornmendations made by the Estimates Com-
mittee. Replies 'from most Of the Chi~ COnservator of Forests are stnt 
awaited. HowC'Ver, the matter isbemg vigorously pursued with them. 
The views of the Onvem'ments in the matter will be communicated to the 
Eiltimates Committee 'm 'dut ~, after receipt of the rePlies from the· 
Heads of the Forest Departments <:If the States/Union Territories . 

. [Ministry of Food, Agriculture, Community Development add Cooperatioll' 
.(Department of Agriculture) -Q.M. No. 15-46169-FD, dated '3rd January, 
1970.] . 

R.eooIIIinell4latioa (81. No. 25. .... No. 3.8!) 

The Committee consider that in implementing a sound gra7ing policy 
it is essential to seek the willing cooperation of the villages. For this pur-
pOlle suitable measures should be taken to educate the villager and de-
monstrate to them the advantages of scientific rotational :grazing blocksr 

keeping cattle in area specially assigned for them are having quality live-
stock. 

Reply of Govemment 

The recommendation of the Estimates Committee have been notc'd· 
and forwarded to all the State GovemmentslUnion Territories for imple-
mentation. The replies to these from most of the StateslUnion terri-
tories are still awaited. The matter is, however, being pursued vigorously 
With theinand the action taken in the matter will be communicated to the' 
Estimates Committee on receipt of replies from them. 

{Ministry of Food, Agriculture, Community Development and Cooperation 
(Department of Agriculture), O.M. No. IS-46149 .. FD, dated 12tJr 
December, 1969.] 

RecoDUDeIIdatioa (SI. No. 26. Para No. 3.87) 
. 

The Committee reali~e that shifting cultivation is an age-old prac~ 
tice with the tribals and aboriginals which can be replaced onlygraduaUy, 
having due regard to the susceptibilities of the people pursuing it and that 
any programme in this direction has to form part of wider plan for the 
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tribal welfare. At the same time they feel that concerted efforts have not 
been made so far to wean away these people from this practice. In the 
opinion of the Committee besides introducing agro-silviculture measures 
with the provision of necessary opportunities and facilities, steps should be 
taken to provide tribals with alternative means of livelihood. In this con-
nection, the Committee reiterate the observations made in the report of 
the Dhebar Commission on Scheduled Areas and Scheduled Tribes 
(1961) that "The Forest Department as a branch of Government, 
should consider itself responsible for the development of the tribals as 
well as the forest areas. It should not think in terms of an exclusive: ob'-
ligation to trees or vegetation but should also accept an obligation to 
utilise the forests as much as possible from the angle of the economic 
development of the tribes residing in it. In return the tribals should re-
.cognize the need to preserve the forests. An essential feature of this 
new approach is that the forest department should undertake the respon-
sibilities of giving adequate employment to the tribal living in and around 
the forest areas. Development of forests and the betterment of the tri-
'bals should no longer he at loggerheads. They have to go hand in hand". 

Reply of Government 

Shifting cultivation has been an age-old practice with the tribals and 
Aboriginals in the country. As this practice leads to the destruction and 
deterioration of the forests, various attempts were made in the past to 
regulate this harmful practice and subsequently do away with the same. 
Agri-Forestry or "Taungya" as it is locally called in many places has been 
one of such methods adopted by the Forest Departments of various 
States. Provision of alternative means of livelihood has also been under-
taken in many places. Formation of forest labour cooperative societies 
is one such method adopted in some States. According to the information 
available in this Ministry, there are over 500 such societies in the coun-
try. The Central Board of Forestry has also recommended that the State 
Forest Departments shl)uld increase the number of Societies by 10 per 
cent every year and where there are no societies so far. a beginning should 
'be made for their establishment. These measures have gradually regulated 
and in many places eliminated the practice of shifting cultivation. At 
present, only in very limited areas of the country, shifting cultivation is 
-practised. It is expected that with education and persuasion in these 
1imited areas also the tribal population would be weaned away from this 
barmful practice. The Government of India have always been alive 
to this problem and have urged upon the State Governments from 
-time to time to take suitable effective steps to regulate and gradually elf-
1Dfnate this practice. An amount of R!\. 92.~0 crores has been approved 



lor implementation of various forest development schemes during the 
Fourth Five Year Plan period as compared to the outlay of Rs. 49.86 
crores during the Third Plan period. Most of the schemes are labour-
intensive ones and would provide employment to a large number of tri-
bals living in and around the forests. The recommendation of the Esti-
mates Committee has been carefully noted and the State Governments 
are again being requested to give effect to this recommendation. 

[Ministry of Food, Agriculture, Community Development and Cooperation 
(Department of Agriculture) O.M. No. 15-46169-FD, dated 3rd Janu-
uary, 1970]. 

Recommendation (SI. No. 27. Para No. 3.93) 

The Committee regret to note that no follow-up action has been 
taken by the State Governments to watch the speedy implementation of 
the recommendations of the Sub-Committee of ,the Central Board of 
Forestry made in December, 1963. They hope that the matter would 
be pursued vigorously by the Central Board of Forestry with the State 
Government to persuade them to bring their forest laws in conformity 
with the afore-mentioned recommendations of the Sub-Committee as early 
as possible. Further in order to protect the forest wealth from the dam-
age often caused by the excise of unfettered rights available to the local 
habitant under c'ustomary laws in certain States, the Committee suggest 
that feasibility of regulating I restricting these rights by providing suitable 
assistance to the affected parties so as to avoid hardships to them, may 
be examined by the Central Board of Forestry in consultation with the 
representatives of the concerned State Governments. 

Reply of Govemmeut 

The Sub-Committee was constituted at the meeting of Standing Com-
mittee of Central Board of Forestry during June 1963 to go into the 
question of amendment to the Indian Forest Act for the development 
and preservation of forest in the light of suggestions received from the 
Governments of Bihar and Uttar Pradesh for amendment in the Indian 
Forest Act and from the Government of Gujarat, in respect of release 
of foresl land in favour of mining and other industries. The report sub-
mitted by the Sub-Committee and subsequently examined by the Minis-
try of Law was considered in the meeting of the Csmtral Board of Fores-
try during December, 1963. The Board decided that the recommenda-
tions of the sub-Committee as modified by the Ministry of Law and 
the then Ministry of Heavy Industries and Mines be forwarded tc' the 
3187-3 
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State Governments for initiating action for amending their FOl'~t Acts~ 
Accordingly in Januaxy 1964 the Recommendations were communicated 
for implementatiOl1 to the State Governments. The State of Punjab~ 
Gujarat, Andhra Pradesh and Manipur Administration have wholly or partly 
agreed· for implementing these recommendations whereas the States of 
Orissa, Tamil Nadu, Maharamtra, Mysore, Bihar, West Bengal, Haryana~ 
Goa, Daman and Diu, and Andaman and Nicobar Islands are considering th~ 
proposal. The State Governments who have not yet given their consent 
are being pursued vigorously. 

As far as the recommendations of the Estimates Committee with re-
gard to regulatinglrestricting rights available to th~ .local habitants under 
customary laws in certain States are concerned, the matter of Forest 
protection from illicit removal of timber and fuel, etc., by the aboriginal 
tribes and other backward communities staying in and around was consi-
dered in the 10th and 11 th meetings of the Central Board of Forestry 
during October, 1966 and June 1968 respectively. It was considered that 
the spiralling rise in prices and cost of living were the main causes com-
pelling these people to eke out a living by encroaching in the Forests. It 
was felt that this problem can be solved only by giving them some gain-
ful employment and removing their social backwardness. The Chairman, 
in view of the conditions varying from State to State, suggested that the 
proposal of delegating suitable powers to Panchayats, provision of Fly-
ing Squads and need for supplying fuel at cheap rates to bar these people 
from tempting to go to the Forests may be considered by the State 
Governments. As the question of removal of social and economical back-
wardness of these people is involved in this problem, the matter will be 
reviewed, as a whole, in the next meeting of the Central Board of 
Forestry in consultation with the representatives of the States concerned. 

[Ministry of Food, Agriculture, Community Development and Cooperation 
(Department' of Agriculture) O.M. No. 15-46169-FD dated 3rd 
January, 1970]. 

Recommendation (SI. No. 28, Para No. 3.97) 

The Committee note that the area of private forests in various Stater 
Union Territories is quite small as a result of the enactment of Zamindari 
Abolition and other Land Reforms laws by the States. They are glad 
to nOte that the States have general1y enacted special laws in order to 
-regulate the control and management Qf the private forests. 



27 

llW.y ()f ~,e&'QIe'" 

The observations of the Estimates Committee have been noted. 

[MiIlistry of Food. Agriculture. Community Development and Cooperation 
(Department of AgricultuJ:c) O.M. No. 15-46169-FD dated 3rd 
January, 1970.] 

ReeomrgpgdRtioo (SL No. 29 Para No. 3.109) 

The Committee note that sinking fund for the development of forests, 
which was recommended in the National Forest Policy Resolution hu 
not yet been created for various reasons. They further note that com-
pared to forest revenue, the proportion of expenditure on development 
of forests in the States during the three plan periods has ranged between 
41.6 per cent to 52 per cent only. They understand that the revenues 
earned by the State Governments under a particular head are not made 
available for expenditure under the same head as they are pooled towards 
total Plan resources, for financing the various Plan schemes. The Com-
mittee feel that in the interest df the development of forestry which is a 
long term process but is essential for the economic and agricultural pros-
perity of the country, there is need to provide adequate funds on a ('onti-
nuous basis to achieve the desired results. In this connection they would 
suggest that the methods followed in other countries for financing forest 
development may be considered by the Central Board of Forestry for 
adoption in the country with the necessary modifications. The Committee 
would further suggest that adequate financial provision should be made 
to raise plantations in equivalent areas when large scale forest areas are 
submerged or deforested for river valley and industrial projects etc. 

Reply of Government 

The matter was considered in the last meeting of the Central Board 
of Forestry during June, 1968. The Board recommended that "establish-
ment of a Forest Development Fund on National or Regional basis for 
financing of integrated projects may be examined. This recommendation 
of the Board was referred to the State GovernIl\ents and the matter 
was again reviewed in the VII meeting of the Standing Committee held 
at Bhubaneswar on the 2nd and 3rd August, 1969. The Committee 
recommended that-

"The Ministry should take up with the. Auditor and Compt-
roller General of India to find out whether it would be possible to 
earmark a portion of forest revenue as well as capital value of 
the land released for non-forestry works, such as valley projects. 
public undertaking etc., for financing forest development sch~me." 
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The matter is being considered in consultation with the Comptroller 

and Auditor General of India and will also be reviewed and pursued in 
the next meeting of the Central Board of Forestry. ' 

[Ministry of Food, Agriculture, Community Development and Corporation 
(Department of Agriculture) O.M. No. 15-46169-FD, dated 3rd 
January, 1970.] 

CODtJDe'Db of the Committee 

Advice of the C.A.G., and the decision of the C.B.F., in the matter may 
be intimated for the information of the Committee. 

Recommendation (St. No. 30. Para No. 3.111) 

The Committee are of the opinion that it is high time that a re-
aPP.raisal of the National Forest Policy be made by an ad hoc body of 
experts in the light of experience gained during these seventeen years and 
the research and technological advancements made in hte international 
field of forestry and suggest other suitable changes in the existing policy 
as to make the new revised policy a more purposeful, realistic and effect-
live apparatus for the development of forests and forestry in the country. 

Reply of Government 

The National Forestry Policy was discussed article-wise in each of 
the four Regional meetings of C.F.C. Thereafter, it was discussed in 
the fifth meeting of Central Forestry Commission held at Srinagar on 
26th to 28th September, 1969. The Commission considered the recom-
mendations made at four regional meetings and appointed a drafting Com-
mittee to prepare a draft of the revised National Forest Policy for consi-
deration by the States and ultimately by the Central Board of Forestry. 
The work of drafting is in progress. 

[Ministry of Food, Agri., C. D. and Coop., (Deptt., of Agri.) O.M. No. 
15-46169-FD, dated 12th December, 1969.] 

Comments of the Committee 

The work may be expedited and a suitable target date fixed for its 
completion. 



29 

Recommendation (SI. No. 32, Para No. 4.24). 

The Committee are happy to note that in undertaking the Pre-in-
vestment Survey of Forest Resources, an attempt has been made towards 
a more intensive utilisation of our forest wealth. They have no doubt 
that the survey would provide useful data regarding the availability and 
distribution of different types of ,raw materials in the concerned forest areas 
which would help in meeting the shortage of raw material for forest-based 
industries in, the country. It will also throw light on the measures requir-
ed for the full development of these forest areas. The Committee hope 
that immediately after the finalisation of the project report by U.N. Ex-
perts, speedy steps would be taken to process it further in cooperation with 
the Director General of Technical Development for the preparation of 
feasibility reports for the establishment of new forest based industries and 
expansion of the existing ones. 

Reply of Gonmment 

Report of Project from the FAO is still awaited. According to the 
information received on 4-12-1969 from the FAO the Forestry Resources 
Survey Final Report is being amended on the basis of the comments just 
received by the FAO from the UNDP New York. The FAO is of the 
()pinion that they would be in a position to send the revised draft Report 
to the UNDP New York by January, 1970. The FAO has further indi-
cated that the prospective date by which the Final Report of the Project 
would be presented to the Government of India would be initimated 
later. A close watch is being maintained on this case. 

On receipt of the FAO Report, follow-up action, as sugaested, will be 
taken by the Government. 

[Ministry of Food, AgrL, C. D. and Coop., (Deptt., of Agri.) O.M. No. 
lS-46169-FD, dated 12th December, 1969.] 

Comments of the Committee 

Follow up steps actually taken on receipt of F AO Report may be 
intimated to the Committee. 

Recommendation (SI. No. 33. Para No. 4.25) 

The Committee are also happy to note that the Pre-investment Sur-
vey Scheme is proposed to be extended during the Fourth Plan. There 
are vast areas still lying untapped whicb offer potentialities for the deve-
lopment of forest-based and other industries. The Committee trust tbat 
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the physical and financial targets to be fixed for the Fourth Plan would 
be completed and that they woUld provide continuous and further reliable 
information regarding the existing and potential source, of raw material 
for forest-based industries in the country. 

... I 

Reply of Govenllllellt 

The Scheme "Pre-investment Survey of Forest Resources" has been 
approved by the Plann'ing Commission and the Ministry of Finance for 
being included in the Fourth Five Year Plan. The total outlay agreed 
to by the Planning Commission for the Scheme is Rs. 160 lakhs. During 
the Fourth Five Year Plan period, the Preinvestment Survey of Forest 
Resources is required to survey about 75,000 sq. kms. of forests. The 
financial and physical targets fixed for the Scheme are likely to be 
achieved. 

[Ministry of Food, Agri., C. D. and Coop., (Deptt., of AgrL) O.M. No. 
15-46\69-FD, dated 12th December, 1969.] 

Recommendation (SI. No. 34. Para No. 4.38) 

The Committee consider that one of t.he major bottlenecks in the 
lndian Forestry has beenl the age old technique of incomplete harvesting 
of wood resources which involved wastage. These methods were evolved 
at a time when such wastage could be afforded as there was not much de-
mand for wood and the forest resources were abundant. Today, when 
in view of the growing population' pressure and advanced modem living, 
the gap between supply and demand of wood has widened, its efficient use 
like that of other scarce raw materials is a pre-requisite for economic 
prosperity. It is necessary that all wastage of wood is reduced to the 
minimum by improving logging methods. The Committee are glad to 
note that the Loggin'g Training Project has been taken up by the Govern-
ment of India in collaboration with the United Nations Development Pro-
gramme and Food and Agriculture Organisation for trainifllg Indian forestry 
personnel in the various specialised fields of logging operations. The 
Committee have no doubt that this project will result not only in the in-
creasing use of latest logging techniques and methods for the extraction 
of timber but will also considerable reduce wastage of timber involved 
by the use of age old techniques of timber harvesting in the country. 

Reply of Government 

The Committee have correctly observed that there is ever increasing 
need to introduce scientific methods and techniques in the logging opera-
tion with a view to reducing the wastage of wood, particularly, timber in 
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the proceu. By mtr04ueing. basic logging tools ami othor modorD methods 
of emaddOn of timber itt t~ country, it may tie possible to mtiec the 
wastage of the twhet to the minimum. To achieve this object, the Gov-
ernment has been imparting training to the Instructors so that they may 
in turn impart training to tho- foftst. workers in the StateslU.Ta, Modam 

logging tools are also being fabriCated in the Country for the use of forest 
workers. 

[Ministry of Food, Agi., C. D. and Coop., (Deptt., of Agri.) o.M. No. 
15-46169·FD. dated ] 2th December, 1969.] 

RecomDIeDdadon (SerIal No. 35, Para No. 4.39) 

The Committee are, however, unhappy to observe that except Dehra 
Dun Centres which started functioning from the middle of September, 
191'\5, the other four Centres were set up six to eighteen months after 
the commencement of the Project. The delay in setting up these Centres 
has had its adverse effect on the number of persons trained in various 
courses as is evident from the fact that while out of the total period of 
four years of the Project, about three years and a quarter have already 
expired, the percentage of trainees turned out in the courses of Basic 
Logging, Planning and Studies, Operation and Maintenance of mechanical 
logging equipment and operation' and Maintenance of Portable Sawmills 
has been only 64, 54, 57 and 43 respectively of the targeted figures. The 
Committee hope that such delays would be avoided in future. 

Reply of Government 

Efforts· were made to set up all the Centres according to the sche-
dule prescribed in the Plan of Operation. However, there has been some 
unavoidable delay, though marginal, in starting them on account of the 
non.availability of the instructional and other staff in time, non.receipt 
of equipment in time (as in the case of Sawmill Section), non·arrival 
of foreign experts according to the schedule etc. 
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2. The following table will show the targets and the achievements as. 
to number of persons to be trained in various course& upto 31-8-1969 :-

Target Achievement 
number of Nos. Percentage 

Sl Name: of course persons to 
No. be trained 

as indicated 
in Plan of 
Operation 
Nos. 

---------
I Basic Logging . 732 655 about 90% 

2 Planning and Efficiency 165 100 about 61% 

3 Cableways & Winches 70 ·78 about III % 

4 Tractors & Trucks etc. 120 108 about 90% 
5 Saw-Mills 120 75 about 62i% 
-------

3. Steps have, however, been taken to ensure that the States make 
full use of the training facilities now available in the different Centres of 
the Project. 

[Ministry of Food, Agri., C. D. and Coop., (Deptt., of Agri.) O.M. No. 
15-46!69-FD, dated 12th December, 1969.] 

Recommeadatioo (SI. No. 36. Para No. 4.40) 

The Committee note that the number of trainees from nearly half 
of the State viz., Assam, Bihar, Kerala, Orissa, Punjab and Rajasthan 
and Union Teritories of Andaman and Nicobar Islands and Manipur 
is negligible. From Nagaland and some of the Union Territories like 
Tripura, Goa, Daman and Diu etc., not even a single person has so 
far received any training to the Project. They suggest that efforts should 
be made to persuade these States and Union Territories to sponsor ade-
quate nwnber of persons to avail of the training facilities in the various 
courses of the Project. 

Reply of Go-.emment 

It has correctly been observed by the Committee that some of the 
StatesjUnion Territoties had not availed themselves of 'the training facili-
ties offered by the Project. Time and again this has been brought to the 



notice of the Government of the StatelUnion Territories concerned with 
the advice that they should in their own interest make full use of the train-
ing facilities available at .the various Centres of the Project. Further 
efforts are being continued to impress upon the concerned States and 
Union Territories to depute sufficient number of Forestry personnel for 
training at the Logging Training Centres so that they may in tum im-
part training to the forest workers in their respective States and Union· 
Territories. 

[Ministry of Food, Agri., C. D. and Coop., (Deptt., of Agri.) O.M. No. 
15-46169-FD, dated 12th December, 1969.] 

ReconunendatiOD (SI. No. 37, Para 4.41) 

The Committee further Dote that training of workers by Instructors.-
who have reverted to their respective States after getting training under 
the Project, is being followed up by the foreign experts. They also note 
that after the completion of the Project in August, 1969, the training pro-
gramme is proposed to be continued by the Forest Research Institute 
and Colleges, Dehra Dun and that a scheme for the purpose is being 
included in the Fourth Plan. They recommend that while fixing the fin-
ancial and physical targets for the proposed scheme, the present as we)} 
as future needs of all the States/Union Territories should be properly 
assessed and taken into consideration. It would also be advisable to-
watch training utilisation in the harvesting operations in the States and 
provide for refresher courses for trained personnel. 

Reply of Government 

Thc suggestion of the Committee is being implemented. A scheme t~ 
impart training to Instructors at our centres as well as to the forest wor-
kers in the States IUnion Territories with the help of the trained Instruc-
tors, has been drawn up, which has since been approved by the Planning 
Commission and the Ministry of Finance. During first three years of the 
Fourth Five Year Plan period, it is proposed to impart training to the 
forest workers and Instructors as a follow-up programme in the States 
and Union Territories. A programme drawn up for the purpose has al-
ready been circulated to all States and Union Territories. 

2. Upto 31-5-1969, with the help of the trained Instructors, the 
States/Union Tqrritories have already trained 2,237 forest workers vide 
Appendix II States I Union Territories have been requested to made fun 



use of the trained Instructors for imparting ttitinfDI to the fotest workela. 
Progress in this direction is being watched by the Ptojeat aun.orities 
as well as the Government. 

{Ministry of Food, Agri., C. D. and Coop., (Deptt., of Agri.) O.M. No. 
15-46169-FD, dated 12th December, 1969.] 

Recommendation (SI. No. 38, Para No. 4.50) 

The Committee are distressed to find that while the need of intro-
ducing modem harvesting techniques and manufacturing latest logging 
tools within the country has been felt for a long time both by the Central 
as well as State Government no serious efforts were made in that direc-
tion till 1965. The Committee need hardly emphasize that the sine qua 
non of the successful forest management is the harvesting of forest pro-
ducts at the minimum cost and with the least wastage, which is possible 
only through conducting these operations by trained personnel, equipped 
with modem tools. The question of manufacturing these tools within the 
country itself and making them available in adequate number to the con-
tractors, cooperative societies and Corporations, etc., engaged in the har-
vesting operations has assumed added importance in view of the training 
imparted at the Logging Project and deserves attention on a priori so 
that the trained personnel are able to put in practice effectively and fruit-
\1l1y the benefits of their training. The Committee recommend that 
urgent steps should be taken to speed up the manufacture of latest logging 
tools within the country. For this purpose it is advisable that an assess-
ment of the demand for these tools is made on a long term basis and 
arrangements made for the manufacture and supply of requisite quality of 
tlleel to the tool manufacturers. At the same time, effective measures 
should be taken to standardise the tools so as to bring down their cost 
of manufacture. 

REPLY OF GOVERNMENT 

Strenuous efforts to encourage indigenous manufacture of basic Jogging 
tools have been made by Government and as a result of this, a stage 
has now been reached when it has been possible to manufacture most of 
the hand tools of the latest design and of the best quality in India. States 
Governments have also been assured of necessary bell' in securing special 
alloy Steels whenever required for this purpose. A list of manufacturers 
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has been drawn up (Appeadix Ill) which bas been circulated to the 
$tate arid UnIon Territoriis Governments aftet astel8ittl the dcmanda for 
various typos ot tool. needed by them. 

(Ministry of Food, Agri., C. D. and Coop., (Deptt., of Agri.) O.M. No. 
15-46169-FD, dated 12th December, 1969.] 

Recommendatiolt (SI. No. 40. Para 4.68) 

The Committee are happy to note that survey of forest resources 
iD the States has been undettaken:. They hope that quick steps would 
be taken to complete the survey as early as possible, as this would go 
a long way for the development of forest industries in the country. They 
further hope that necessary coordination between the study undertaken 
at the National level and at the States level would be ensured so as 
to obviate duplication of efforts. 

From the allocations recommended by the Working Group for var-
ious States for the Fourth Plan, the Committee find that no provision 
has been made for Nagaland State and the Union Territories, parti-
cularly Andaman and Nicobar Islands and Himachal pradesh which have 
ri<:h forest resources. The Committee are unable to understand the reasons 
for their exclusion and feel that the scheme should be extended to those 
Territories also. 

The survey of forest resources is being undertaken in the States 
under two different schemes viz., (i) the Central Scheme "Preinvestment 
Survey of Forest Resources", and (ii) the Centrally sponsored 
scheme" "Forest Resources Survey". The former scheme is being imple-
mented by the Central Government and an area of 28,960 sq. miles is 
proposed to be surveyed in various States at a cost of Rs. 160 lakhs 
during the Fourth Plan period. Under the latter scheme, which is being 
implemented by the State Governments, the Central Government is 
providing hundred per cent subsidy at the rate of Rs. 250 per sq. mile. 
Under this scheme, an area of 55,600 sq. miles is likely to be surveyed at a 
cost of Rs. 139 lakhs during the Fourth Plan period. The areas which 
are being surveyed or have to be surveyed under the two schemes are 
quite distinct with each other and there is no overlapping of areas. Satis-
factory progress is being made under both the schemes. 

The Government of Nagaland were requested· to furnish proposa,! 
for the scheme 'Forest Resources Survey' alongwith other States so that 
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suitable funds could be provided to them by the Central Government 
for its implementation. The necessity of inclusion of the scheme in their 
development plan has been further emphasized while examining their an-
nual development plan for 197()"71. The matter is being pursued vigor-
ously with this State. 

As regards the Union Territories, funds have been provided for imple-
mention of thls scheme in Tripura. Andaman and Nicobar Islands 
and Himachal Pradesh were addressed alongwith the other Union Terri-
tories to furnish proposals for the Centrally sponsored scheme 'Forest 
Resources Survey'. The matter is being pursued actively. However, in 
respect of Himachal Pradesh, the Central Scheme 'Pre-investment Survey of 
Forest Resources' is proposed to be taken up during the Fourth Plan period 
in continuation of the work taken up in the Northern Zone. 

[Ministry of Food, Agri., C.D. & Coop., (Deptt. of Agri.) O. M. No. 
15-46169-FD, dated 3rd January, 1970.] 

Recommendation (s1. No. 41. Para No. 4.72) 

The Committee are happy at the work done and progress achieved in 
raising economic plantations of industrial and commercial value by the 
States. They hope that sustained efforts would continue to be made to 
raise these plantations in order to meet the perspective requirements of 
industrial wood for wood-based industries. 

Reply of Govemmeat 

The Committee are happy at the work done and progress achieved in 
and Union Teritory Governments for their information and necessary action. 
However, it may be mentioned that high priority has been given to the rais-
ing of economic plantations of industrial and commercial value during the 
Fourth Plan period. The Working Group on Agriculture which consi. 
dered the proposals of the State and Union Territory Governments has 
recommended an amount of Rs. 54.34 crores for raising forest plantations 
during the Fourth Plan period. This includes- amount of raising "Econo-
mic Plantations" as well as 'Plantations of Fast Growing Species'. 

[Ministry of Food, Agri., C. D. and Coop., (Deptt., of Agri.) O.M. No. 
1S-46169-FD, dated 12th December, 1969.] 
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Reco .... endadOit (SI.No. 4%, P81'8 No.4. 76) 

The Committee are glad to note that continuous progress is being made 
under the scheme to rehabilitate degraded.. forests in the country. They 
realise that the forest areas to be covered under this scheme are very vast. 
They hope that susttained efforts will continue to be made to rehabilitate 
.and afforest the remaining areas aocording to a phased programme. 

Reply of Government 

The observations of the Committee have been noted and forwarded 
to the State and Union Territory Governments for their information and 
necessary action. However, it may be mentioned that the State and Union 
Territory Governments are reported to be making persistent efforts for re-
habilitation of the remaining degraded forest areas. The Working Group 
on Agriculture which considered the proposals of the State and Union 
Territory Governments, has recommended an outlay of Rs. 4.92 crores 
for this work during the Fourth Plan period. 

{Ministry of Food, AgrL, C.D. & Coop., (Deptt. of Agri.) O.M. No. 
15-46169-FD dated 12th December, 1969]. 

Comments of the CClIIlDlittee 

Government of India should keep a constant watch on the steps taken 
by Government of StateslUnion Territories in this regard. 

Recommendation (Si. No. 43. Para No. 4.84) 

The Committee note that lareg forest areas particularly some of the 
rich forests at the highly elevations in the Himalayas and other mountain-
ous regions, remain still unexploited or party exploited on account of in 
.accessibility of those regions. It is well lrnown that lack or communica-
tion facilities results in reduced forest produce and increased cost of ex-
traction. If all these areas are opened up with a good communication sys-
tem capable of being used throughout the year, it would be possible to in-
crease forest produce considerably and manage the fOrest efficiently. The 
-committee, would, therefore, strongly recommend that special efforts should 
be made to accelerate the programme of improvement of communications 
to link forest areas. 
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Repl, of GolVernmem 

It is estimated that about 15.4 million hectares of the country's forests 
are either inaccessible or not managed by the Forest Deaptremetns,' on 
account of lack of communications. -

At present, average length of forest roads is 1 Km. for every 11Sq. 
Kms., of forests. As such, during the plan period, great importance was 
attached to the construction and improvements of forest roads particularly 
in inaccessible areas. In some States having hill forests on steep slopes 
viz., J. & K., U.U., West Bengal and Himachal Pradesh, skyline cranes, 
ropeways and winches have also been installed for extraction of forest pro-
duce from inaccessible forest areas. 

Progress of expenditure incurred vis-a-vis physical achievements in re.'1-
pect of construction and improvements of forest roads during the period 
1951-69 in the country is given below: 

Particularlars 

Ist Plan (1951-56) 
2nd Plan 1956-61) 
3rd Pla:l (1961-66) 
Post Third Plan (1966-69) 

- ------------- ----------- -

Financial 
exp~l1diture 

(Rs. ill lakh) 

Physical 
achievements 

(Kilometres) 

---~------

42.27 
247.65 
555'98 
325'58 

6,758 
16,356 
17,261 
4,023 

----------_._--------------
A very large amount is required to build a net work of forest roads. 

A phased programme is, therefore, adopted. A relatively large provision 
is, therefore, proopsed to be made available for this activity during the 
Fourth Plan period to the extent of Rs. 800 lakhs. This proopsed figure 
for the Fourth Plan is likely to vary from that finaUyproposed by States 
individually on the basis of their ultimate resources. 

[Ministry of Food, Agriculture, Community Development and Cooperation, 
(Department of Agriculture) O.M. No. 15-46!69-FD dated 3rd 
January, 1970] . . 

Recommendation (S). No. 44. Para No. 4.95) 

The Committee are unhappy at the slow progress of the scheme of 
"Farm Forestry-cum-Fuelwood Plantations". They note that low rate of 
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wbsidy, absence of a well-defined agency to implement the scheme and non-
earmarking of suitable areas for raising plantations under this scheme,. 
were the main reasons· for this. The Committee are constrained to 0b-
serve that even though the poor progress of the scheme had been brought 
to the notiICe of Government during the currency of the Third Plan 
itself and the reasons therefor were also identified, no serious attempt was 
made to accelerate the progress of the scheme by removing the deficiencies. 

Reply of Government 

It was on account of the poor progress of the scheme that durinS. 
the Third Five· Year Plan period itself the Ministry· of Food, Agricul-
ture, C.D., and Cooperation made all efforts for inclusion of the scheme 
on 'Farm Forestry-cum-Fuelwood Plantations' as a centrally sponsored 
one in the Fourth Five Year Plan in order that the State Government. 
may have no difficulty in implementing the scheme. In the national list 
of centrally-sponsored schemes, this had a low porioty and hence it was 
not considered fit for inclusion as a centrally sponsored one. It has been 
included as a State Scheme in the Fourth Five Year Plan. Unless ade-
quate subsidy is provided to the State and Union Territory Governments 
for this scheme specifically, it is not likely to make much headway. The 
observations of the Committee have, however, been forwarded to the State 
and Union Territory Governments for taking necessary action, particularly 
for earmarking specific areas to be brought under plantations, paper pub-
licity and providing necessary technical guidance and help to the villagers, 
etc. They have also been addressed to take steps to take over as much 
panchayat lands as possible where these plantations are raised upto the 
period of their establishment, viz., 5 to 7 years. 

[Ministry of Food, Agriculture, Community Development and Cooperation. 
(Department of Agriculture) O.M. No. 15-46169-FD. dated 3rd 
January, 19701. 

Recommendation (SI. No. 45, PIU'8 No. 4.96) 

The importance of farm forestry to the rural economy of the country 
cannot be over-emphasised. Farm Forestry is necessary to provide fire-
wood to the villagers so as to release cow-dung for manure as well as to 
yield small timber for agricultural implements. The Committee consider 
that the success of this scheme lies mainly in invoking' the willing coopera-
tion of the villagers through proper pubticity and by providing necessety 
technical guidance and help to them by the Forest and other Departments. 
In this connection the Committee would also like to reiterate the recom-
mendations of the Energy Survey Committee of India that "immediate 
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.and active measures should be taken jointly by the Government of India 
and State Governments to formulate and implement the policy for use as 
Jirewood". 

The Committee hope that necessary steps would be taken by the 
Government to make a success of this scheme during Fourth Plan period. 

Reply of Government 

The reply to this recommendation also is covered under reply which 
has been given in respect of Recommendation No. 44 (Para No. 4.96). 
It may be further added that the success in raising of plantations under 
this scheme on village lands, etc., would actually depend upon the active 
cooperation of the village community under extension programme. The 
State and Union Territory Governments have therefore been requested to 
establish suitable Extension Wing in the Forest Department for this pur· 
pose so as to educate public opinion in favour of Farm Forestry so that 
willing and active participation of the villagers is secured in the success-
ful implementation of the scheme. 

[Ministry of Food, Agriculture, Community Development and Cooperation, 
(Department of Agriculture) O.M. No. 15-46!69.PD dated 3rd 
January, 1970]. 

RKcmmendation (Sf. No. 46, Pan 4.112). 

The Committee are constrained to observe that the progress made in 
the reclamation of ravines in the country has been far from satisfactory. 
Out of a total area of about 20 lakh hectares Covered by ravines, the area 
afforested so far is about 56,700 hectares. The existence of ravine lands 
has not only created law and order problem in some of the States but 
has also affected the economic growth and agricultural production of those 
areas. The Committee regret that in the past reclamation of these areas 
has not received adequate attention. They are however, glad to note that 
8 Central Ravine Reclamation Board has now been constituted for ravine 
control and reclamation. They hope that the Board will now under-
take this work in right earnest and will ensure a proper check on the fur-
ther growth of ravines and the rapid development of these areas. 

Reply of Govemmem 

The Central Ravine Rec1amatiod Board held its two meetings. In' 
the first meeting of the Central Ravine Reclamation Board a poliey OD 
nn1ne reclamation was enunciated and approved and it was decided to 
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.tion 10,000 acres each ill the States of Madhya Pradesh, Rajasthan, 
'Gujarat and Uttar Pradesh at an estimated cost of Rs. 400 lakhs dur-
ing the 4th Plan. Subsequently the outlay was cut to half i.e., Rs. 2,00 
crores only and area of each project was therefore reduced to 500 acres 
.only. The detailed Projects are still awaited from the State Governments. 
The Working Group on 4th Plan had also recommended a sum of Rs. 500.46 
lakhs and Rs. 338 lakhs for the treatment of 102.78 thousand hectares 
of Ravine reclamation for agricultural lands and 68.04 thousand hectares 
for Ravine afforestation and grassland development respectively during 
the 4th Plan in the State Sector programme. The final allocations made 
by the State Governments are not yet known. Compared to the total pro-
blem there is need for enhancement of State and Central outlays",in the 
.revine schemes. . . 

{Ministry of Food, Agriculture, Community Development and Cooperation, 
(Department of Agriculture) O.M. No. 15-46J69-FD, dated 3rd 
January, 1970], 

RecolDllK!lldation (SI. No. 47. Para 4.117). 

The Committee consider that the absence of adequate permanent vege-
tative cover to protect the water sheds would result in_.t:xcessive silt deposit 
which would adversely affect the costly dams. The Committee, therefore, 
recommend that various aspects relating to erosion and sedimentation of 
.catchments should be studied and timely protective measures taken. 

Reply of Government 

Soil Conservation measures such as afforestation, grass land deve-
lopment, contour bunding etc., have been undertaken in the catchments 
of 13 major River Valley Projects during the 3rd Plan with an outlay 
.of Rs. 11 crores. The target was fully achieved. 

The programme has been stepped up during the 4th Plan and a 
Plan provision of Rs. 27 crOl'es has been made to take up soil conserva-
tion measures to reduce sediment load and thereby. prolonging their lives. 
In addition to the existing 13 River Valley Projects, it is proposed to 

.3187 LS-4 
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take up 14 new projects on merit basis for which data is being collected froID 
the State Governments. Thus the programme is boing stepped up to a 
much larger extent in this sector than others. 

[Ministry of Food, Agriculture, Community Development and Cooperation,. 
(Department of Agricuhure) O.M. No. 15-46169-FD, dated 3rd 
January, 1970]. 

RecOllllDelldatioa (SL No. 48. Para No. 4.129) 

The Committee regret to note that the productivity of Indian Forests. 
is a little over 0.5 cubic metre per rectare as against the world average ot 
2.00 cubic metres per hectare and the European average 2.50 cubi~ 
metres per hectare i.e., ten times of the present productivity. The main 
reason for low productivity is stated to be the existence of large forest 
areas which are poorly or "ery poorly stocked. The Committee are sur-
prised that so far no survey of the forest areas which have not been stock-
ed at all, has been made. The Committee need hardly emphasise that 
determined efforts are required to be made to increase the productivity is 
aU the more greater as the requirements of industrial and other woods in 
the country are increasing at a much faster rate than their availability. The 
Committee recommend that efforts should be intensified to restock the exist· 
ing forest areas which are poorly stocked or not stocked at all and to re-
claim deforested areas so as to increase the productivity of forests in the 
country. 

Reply of Government 

The recommendation of the Estimates Committee has been noted 
and forwarded to all the State GovernmentslUnion Territories for imple-
mentation. It may also be mentioned that there is a regular scheme on 
'Rehabilitation of Degraded Forests' which is being implemented from the 
Second Five Year Plan. Under the scheme, vigorous efforts arl" made for 
the rehabilitation of degraded and poorly stocked forests. These areas 
mainly include those forests, which before abolition of Zamindari, were 
owned by the Ex-Princely IUlers and Jagirdars and were subject to heavy 
fellings, illicit cuttings and other mal-practices. Much of these areas 
has been developed and planted up with species of Economic and indus-
trial value. 

Up to the end of 1968-69 these operations were extended to over 20 
lakh hectares. During the Fourth Plan period an area of 1.88 lakh hee--
tares will have also been covered. In addition to this, the poorly stocked 
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forcsts are gradually being changed into well-stocked forests by raisins 
plantations of various species which yield timber of good quality for var-
ious purposes. 

Plantations on scientific lines are also being raised under the scheme. 
'Economic Plantations of Industrial and Commercial Value' and 'Planta-
tions of Quick Growing Species' on large areas. The creation of well man-
aged man-made forests is thus steadily on the increase under these Schemes 
Up to the end of 1968-69, an area of over 9 lakh hectares have been cover-' 
cd under these programmes. In the Fourth Plan period, 9.83 lakh hec-
tares will have also been planted up under these schemes. 

The increased scientific attention is also being paid to silvicultural and 
intensive management practices which are being undertaken in a wcll-or-
ganised manner since the Third Plan Period. This would also result in 
increased productivity from the forests. 

The aspect of increasing productivity from forests has also been em-
phasised in the Fourth Five Year Plan and major portion of the outlay 
approved for Forestry Sector has been ear-marked for schemes designed 
to achieve this objective. 

[Ministry of Food, Agriculture, Community Development and Cooperation, 
(Department of Agriculture) O.M. No. 15-46\69-FD, dated 3rd 
1 anuary, 1970]. 

Recoonmendation (SI. ,NO. 49. Para No. 4.137) 

The Committee need hardly over-emphasize the importance of perio-
dical evaluation of development scheme, particularly in a long term ven-
ture like forestry which involves large scale and long-term investment and 
requires constant after-care. They, therefore, suggest that the Central 
Government in consultation with State Governments should explore the 
feasibility of constituting an ad hoc team consisting of eminent experts to 
evaluate the progress made under various forest development schemes aD 
over the country and make suggestions for improvement. The team should 
visit the representative areas under different plantations in the States!Union 
Territories for physical assessment with a pre-planned programme and sub-
mit their report within a stipulated time. The Committee have no doubt that 
such an evaluation would not only help the State Forest Departments in 
improving their efficiency but would also ensure that public funds are utili-
zed properly. 
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Reply of Government 

The observations of the Estimates Committee contained in the above 
recommendation have been forwarded to the States and Union Terri-
tories requesting them to furnish their suggestions. Replies have been 
received only from a few States so far, viz., Maharashtra, Mysore, Assnm, 
Tamil Nadu, Haryana, Delhi, Tripura, GoalDamanlDiu. and Andamnns 
The constitution of an Ad hoc Team will be taken up in consultation 
with all the StateslUnion Territories as well as the Central Board of 
Forestry after the receipt of suggestions from the remaining States. 

{Ministry of Food, Agriculture, Community Development and Cooperation, 
(Department of Agricultural), O.M. No. lS-46169-FD dated 3rd 
January, 1970), 

Comments of the Committee 

The Committee may be informed of the final outcome of the efforts 
made in the matter. 

Recommendation (SI. No. SO, Para No. 4.148) 

The committee are greatly concerned that even after a period of more 
than a decade and half since the declaration of National Forest Policy, 
statistical date in the various fields of forestry are either not available 
or where available are inaccurate or inadequate. For example statistics relat-
ing to forest area in the"'1illly regions and plains, area according to functional 
classification, etc., arc not available with the Ministry. Surprisingly as men-
tioned in the First Five Year Plan that accurate statistics regarding the area 
under forests arc not available, the position regarding the non-availability of 
forest statistics remains more or less the same even today. The extent 
of forest area in the country is a matter of uncertainity if not a guess 
work altogether. Other important aspects in respect of which satisfactory 
data is not forthcoming are the area deforested for the various use since 
the formulation of the National Forest Policy, extent of forest resources, 
rate of growth, consumption aria demand trend of forest based indus-
tries, etc. The States which are the primary agency for furnishing the 
statistics do not have by and large any machinery to collect such statistics 
methodically and hence the information required to be furnished by them 
is very often delayed. 
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The observations with regard to the abailability of statistical data in 
various fields of forestry are correct. The fact is that the States, which 
are the pnmary agencies for furnishing the statistics. did not have by and 
large any organised machinery to collect statistics relating to forests. It 
may be mentioned here that forest statistics are initially compiled by the 
State Forest Departments. At the centre, the Direct<;>rate of Economics 
and Statistics, Ministry of Food, Agriculture. Community Development 
and Cooperation, coordinate and compiled the data on' forest statistics on 
the basis of returns received from the States. The principal forest statis-
tics are those relating to area 1,mder forests, volume of standing timber. 
out-tum of timber, the quantity of minor forest produce, employment in 
forestry and forest industries, Revenue and expenditure and Foreign 
Trade in basic and derived forest products. The forest statistics are pub-
lished in the form of Indian Forest Statistics' issued by the Directorate 
of Economics and Statis}ics. 

Forest area statistics have not so far been collected according to the 
functional classification as indicated in the National Forest Policy Reso-
lution of 1952. This is now in the process of being collected. However, 
for all practical purposes such a classification becomes inevitable for the 
purpose of preparing management plans and working schemes. Forests 
are managed primarily on the basis of their potentialities for the produc-
tion of timber, industrial wood firewood etc.' 

The Directorate of Economics and Statistics has been attempting, in 
close cooperation with Inspector General of Forests to effect improve .. 
mentsin the coverage and contents of the statistics. With the concurrence 
of the Directorate of Economics and Statistics, a separate statistical CeD 
has been set up in the forestry wing of the Department of Agriculture at 
the Centre for the last two years to coordinate, compile and maintain 
up-to-date data pertaining to forestry on all-India basis. At the State 
level, separate statistical cells have been created in the ~tates of Assam. 
Gujarat, Haryana, J. & K., Kerala, Maharashtra, Orissa, Punjab, U.P., 
West Bengal and Himachal Pradesh and the remaining States and Onion 
Territories are actively considering to set up similar cells during the Fourth 
Five Year Plan Period. 

(Ministry of Food, Agriculture. Community Development and Cooperation 
(Department of Agriculture) O.M. No. t S-46169-FS, dated 3rd 
January, 19701. 
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Recommendation (Sf. No. 51, Para No. 4.149) 

In the opinion of the Committee, it is imperative that a high prio-
rity is accorded to a w~ll·designed pIOgramme to improve data gather-
ing and data processing so that reliable statistics are readily available for 
the formulation of policies and plans and to evolve methods and techni-
ques for evaluation and supervision over the progress of their execution. 
The Committee have no doubt that such statistics will provide many in-
sights on the use and productivity of the country's forest resources in 
satisfying the needs of her economy. The Committee therefore suggest 
that a weU-organised machinery equipped with technical staff and other 
resources should be available both at the Centre as well as in the States. 
The Committee also recommend that the past performance of the Statis-
tical Cell in the Central Forestry Wing should be specially scrutinised 
alongwith the review of the ,Working of Central Forestry Commission 
as suggested earlier. They strongly feel that the setting up of the Statis-
tical Cells in StateslUnion Territories brooks no further delay and the 
question should be taken up at an appropriate higher level to expedite 
their creation. They also suggest that the basic programme of urgently 
needed information should be drawn up by the Central Forestry Com-
mi~ion for priority action in order to ensure a steady How of uptodate 
data. The format for the collection etc" of the data should be linked up 
with the National Forest Policy Resolution as far as practicable and 
useful. 

Reply of Government 

The opinion of the Committee that "it is imperative that a high prio-
rity is accorded to a well-designed programme to improve data gathering 
and data processing so that reliable statistics are readily available for the 
formu1ation of policies and plans and to evolve methods and techniques for 
evaluation and supervision over the progress of their execution", is very 
welcome. Precisely for this purpose, the Forestry Statistical Cell has been 
created at the centre and State Governments requested to do like-wise. 
By now, the following States have established the Statistical Cell and 
remaining States have proposals to establish such Cells during Fourth 
Five Year Plan period. 

1. Assam 
2. Gujarat 
3. Haryana. 
4. Jammu and Kashmir 
S. Kerala 
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6. Maharashua 
7. Orissa 
8. Punjab 
9. U.P. 

10. West Bengal 
11. Himachal Pradesh. 

The Forestry Statistical Cell is manned by technically qualified persons 
with necessary statistical background. During the Fourth meeting of 
Central Forestry Commission, held in Delhi on 7th July, 1969, this issue 
came up for discussion. The Commisoon unanimously recommended 
that the Statistical Cells wherever they exist should be strengthened by 
appointing a Forestry Economist and where such Cells have not been 
created so far, they should be created without any delay. The Commis-
sion also recommended that a Forest Economics Branch should be creat-
oed at Forest Research Institutes without further delay. 

The past performance of the Statistical Cell in Forestry Division will 
be reviewed at the time of the review of the Central Forestry Commission. 

A programme for collecting basic information has been drawn up by 
the Central Forestry Commission. A set of proformae for the purpose 
have been finalised after consultations with the States and circulated to 
them with the request to furnish necessary data. The proformae have 
been finalised keeping in view tlie requirments of the National Forest 
Policy Resolution of 1952. 

:fMinistry of Food, Agriculture, Community Development and Cooperation 
(Department of Agriculture) O.M. No. F. 15-46169-FD dated 
3rd January. 19701. 

Recommeadatioa lSI. No. 52. Para No. 4.25) 

As the working of the Forest Research Institute and Colleges has 
been reviewed thoroughly by the Second Expert Committee and a report 
submitted in 1966, the Committee have not considered it necessary to 
examine the same matter again. They are, however, constrained to ob-
serve that although a period of more than two years has elapaed, Govern-
ment are still considering the recommendations made by the Expert Com-
mittee and have done little to implement them. In this connection, the 

-Committee are distressed to note the observation of the Second Expert 
-Committee that, 'Its general conclusion was tlrat very little has been 
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done so far on some of the important recommendations of the First Ex· 
pert Committee and whatever organisational steps were -taken, were neither 
in conformity with the recommendations of the First COlllmittee not did 
they help in improving the work of the Institute'. The Committee 
need hardly emphasise that unless quick decisions are taken by Govern-
ment on the recommendations made by an expert body, and the same 
are implemented expeditiously and faithfully by the Government, the very 
object of appointing such a body is bound to be defeated. The Com-
mittee would urge upon the Government to finalise their decisions on 
all the recommendations of the Second Expert Committee which have 
already been delayed, and take speedy steps to ensure their early imple-
mentation. 

Reply of Government 

The recommendations of the Second Expert 'Committee have been-
duly considered by the Executive Council and the Court of the Forest 
Resean:h Institute and Colleges, which is a high powered body enstrusted 
with the responsibility of guiding and supporting the activities of the Ins-
titute. The recommendations have generally been accepted by them. Those 
having no financial implications are being implemented and the remain-
ing will be implemented after due clearance from financial angle. 

[Ministry of Food, Agriculture, Community Development and Cooperation-
(Departmet of Agriculture) O.M. No. 15-46169-FD dated the. 
12th December, 19691. 

Ilecommenclation (St. No. 53, P .. No. 5.32) 

The Committee are concerned at the adverse remarks malie by the-
Second Expert Committee on the working of the Forest Research Labo-
ratory, Bangalore. They would recommend that the programme and 
working of this Laboratory should be closely watched and suitable faci-
lities regarding necessary equipment and staff provided to it to make it 
an effective and useful research centre. 

Reply of Government 

Re-anentation of the programme of work of the Forest Research 
Laboratory, Bangalore, in the light of the recommendations made by the 
Expert Committee and Scientific Committee, with special reference to 
the problem of Sandal 'Spike Disease, is actively under consideration of 
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this Department. Necessary equipment for the purpose is bcing provid-
ed to the Laboratory Within the limited resources made available by the 
Ministry of Finance. 

(Ministry of Food, Agriculture. Community Development and Cooperation 
(Department of Agriculture) O.M. No. lS--46169-FD dated 12th 
December, 1969], 

Recomendation (Sl. 54. Para No. 6.28) 

The Committee note that while the demand of industrial wood in the 
country has been estimated at 23 million and 50 million cubic metres in 
1975 and 1985, its production is expected to be 11.9 million and 31 
million cubic metres respectively. There will thus be a gap of the order 
of about 10 million cubic metres in 1975 which will widen to 19 million 
cubic metres in 1985. This underlines the need for a vigorous drive and 
dynamic approach to organise extensive plantations of industrial woods 
like teak, soft wood, eucalyptus etc., to cater to the growing demand of 
forest based industries. The Committee hope that the implementation of 
Pre-Investment Survey and Resources Survey Scheme would throw up 
new and unexploited forest resources to fill this gap to some extent. 

The Committee would like to emphasise the need to utilise all types 
of available wood by the wood-based industries. This calls for extensive 
and intensive research in the utilization of various types of inferior woods 
available in the Country. In this connection the Committee are 
inclined to agree with the recommendation made by the Development 
Council for paper, Pulp and Allied Industries in their Annual Report 
of 1967-68 that "There are appreciable large untapped resources of mix-
ed tropical wood in different parts of the country. Efforts have already 
been made by some of the Paper Mills to utilize such hard woods and-
have met with some success. However, further research work is requir-
ed before this can be established as a suitable source of raw material. 
The Forest Research Institute should be requested to take up the ques-
tion of evolving suitable process for pulping of mixed hard woods as 
well as the mixtures of such hard woods and bomboo". 

Reply of Government 

To increase the output from the existing forests" better techniques of 
timber extraction. popularisation of use of secondary timbers after pro-
per seasoning and preservativ~ treatment and creation of man-made forests 
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have been accepted as a dynamic approach to reduce the widening gap 
between demand and lupply. 

Plantations on scientific lines are also being raised under the schemes : 
(i) Plantation of quick growing species and (ii) Economic plantations 
of industrial and commercial use, on large areas. The creation of well-
managed man-made forest is thus steadly on the increase. Up to the end 
of 1968-69, over 9 lakhs hectares have been covered under these 
:schemes. In the Fourth Plan Period 9.83 lakh hectares are proposed 
to be covered. 

The pre investment Survey of Forest Resources Scheme also undertook 
:and completed investigations by October, 1968 into the economic availabi-
lity of raw material for industrial development in three selected zones of 
unexploited areas of 3 million hectares. These i.nventory activities are 
being extended to other potential forest areas which offer possibilities for 
industrial expansion. A target of 7.5 million hectares has been fixed for 
next five years. 

The abservations in para 2 of the recommendation of the Estimate 
Committee have been noted and forwarded to the President, Forest 
Research Institute and Colleges, Dehra Dun for implementation and the 
matter is, however being pursued with the institute. 

[Ministry of Food, Agriculture. Community Development and Cooperation 
(Department of Agriculture) a.M. No. F. 15-46)69-FD dated 
3rd January, 19701. 

Recommendation £SI. No. 55. Para No. 6.39)-

It is well known that Indian Forests are very rich in minor forest 
products and provide ample scope for their further growth and develop-
ment. Many of these products like lac, sandal wood and medicinal berbs 
etc., are also good foreign exchange earners. The committee urge that 
vigorous and sustained efforts should be made for the development of 
minor products. 

Reply of Go"eraJDellt 

The recommendation has been forwarded to an the State Govern .. 
mentslUnion Territories and the Forest Research Institute, Dehra Dun 
for implementation and early report. 
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The matter with regard to "Planned and economic development or 
Minor forest produce in the country" was also considered in the last 
meeting of the Central Board of Forestry held at Bangalore in June 
1968. The Board directed that-

"the issue of increasing· the production of various minor forest 
products with export potential be discussed at the next Liaison 
meeting to be held at Forest Research Institute, Debra Dun". 

The position intimated by the President. Forest Research Institute 
Debra Dun was reviewed in the metting of the Standing Committee of the 
Central Board for Forestry held at Bhubaneshwar during August, 1969 
.and the Committee made the following recommendations-

"I. States should be requested to examine the possibilities of in-
creasing the collection and export of gum kayra, Rosha oil 
and other minor forest produce by adopting modem techni-
ques. The action taken by the States may be reviewed in 
the next meeting of the Central Board of Forestry. 

2. The States specially, Uttar Pradesh, Himachal Pradesh, Punjab 
and Jammu and Kashmir may be requested to undertake cul-
tivation of Mantha if not already done. In case they are 
already raising plantations of this species the possibility of 
bringing larger areas under this species may be explored. 

3. The Forest Research Institute should also take up research 
work on the production of Sal seed oil and verify its earlier 
findings on the subject in view of the fact that some firms 
find it an economically feasible proposition to exploit the seed 
for extraction of oil. Forest Research Institute should also 
work out proper collection method so that the seed is col-
lected at the minimum cost at a time when the oil content is 
JBUimum. They should maintain adequate liaison with MIs. 
Hindustan Levers and others who are trading in minor forest 
produce." 

The above recommendations have already been conveyed to the State 
Governments and to the Forest Research Institute. Action taken on the 
same will be reviewed at the next meeting of the Central Board of 
Forestry. . 
[Ministpr of Food, Agriculture, Community Development and Cooperation 
(Department of Agriculture), O.M. No. lS-46!69-FD dated lrd 

January, t9701. 



COllUlleots of the Committee 

The Committee may be informed of further progress made in this 
regard. 

Recommendation (SI. No. ,56. Para No. 6.48) 

The Committee note that the Railways are going in for concrete 
or steel sleepers in place of wooden sleepers to meet some of their re-
quirements as the cost of wooden sleepers has increased considerably. 
This has resulted in the decline of the demand for wooden sleepers by the 
Railways. They however understand that in certain circumstances, there 
is no substitute for wooden sleepers which are insulated and hence the 
same would continue to be used by the Railways. The Committee urge 
that efforts should be made to find export markets for·the types of sleepers 
whose demands by the Railways is dec1ins. 

Reply of Government 

The recommendation is noted. The concerned Ministries of Rail-
ways and Foreign Trade have been approached in the matter and the 
issue is being pursued vigorously. 

[Ministry of Food, Agriculture, Community Development and Cooperation 
(Department of Agriculture), O.M. No. 1 5-46 I 69-FD, dated 3rd 
January, 1970]. 

Comments of the ColDIDittee 

The Committee may be informed of progress made in this regard. 

Recommendation (SI. No. 57. Pan No. 6.60) 

The Committee note that export of major and minor forest products in 
1967-68 stood at Rs. 77.5 million and Rs. 129.21 million respectively. 
During the same year the import of major forest produce was Rs. 301.57 
million, and minor forest produce Rs. 21.64 million. Thus the import of 
major and minor forest products is still of a very high order. The Com-
mittee feel that there is considerable scope for increasing the exports and 
reducing the imports of forest produce. They urge that vigorous efforts 
should bf made in this direction. In this connection the Committee sug-
gest that the feasibility and utility of organising a separa~ export cell under 
the Insp~tor-Genera1 of Forest for collection and dissemination of infor-
mation in this regard may also be examined. 



Reply of Govemme. 

An analysis of the import of forest products will show that plup, waste 
paper, newsprint paper and paperboard including manufactures thereof 
constitute over 85 per cent of the total import of the major forest products. 
To reduce this import steps are being taken to increase production by set-
ting up pulp, paper and newsprint units as well expand the capacity of the 
existing units. -The annual production capacity of the only newsprint' 
mill of th~ country in Nepa in the Public Sector is being increased from 
30,000 tons to 75,000 tom. per year. This expansion programme is al-
Tcady under implementation, To increase the production of rayon grade 
plup in the country of which there had been only one unit in Calicut with 
a- production capacity of 54,000 lons per year, a new unit with an annual 
production capacity of 22,500 tons is under implementation in Coimba-
tore. A Unit for manufacture of paper grade pulp with an annual capa-
<:ity of 30,000 tonne.s has recently been established in Gujarat and the same 
bas started production. 

The capacity of the following pulp and paper units are being increased:-

1. West Coast Paper Mill 

2. An:lhra Pradesh Pulp and Paper Mills 

3. BalIarpur Paper and Straw Board Mills 

4. Straw Products Limite:!, Rayaghda • 

TOTAL 

New Unit under erection 

MIS. Everest Paper Mills, Calc.ltta 

TOTAL 

Additional annual 
capacity under im-

plementation (in 
tonnes) 

14,000 

10,000 

10,000 

8,000 

42,000 

3,000 

45,000 -
--------------------- ---- -------------. 

In addition to the above a large number of other projects for manu-
facture of paper, pulp (rayon and paper grade) and newliprint are under 
contemplation. These are:-

1. A newsprint and pulp complex with a capacity of 1.5 lakh ton-
nes per annum to be set-up in private sector in Lakhimpur, 
Uttar Pradesh with US collaboration. 



54 
2. A newsprint factory in Himachal Pradesh. 
3. A pulp and paper project in Assam. 
4. Pulp and Paper factories in Jammu and Kashmir. 
S. A newsprint factory in Kerala. 

To reduce import of the other forest products, research work is being-
carried oot in the various research institutions in the country to find out 
substitute indigenous material. 

At present aver 60 per cen,t of the export earnings in the forest and 
forest products sector is from export of minor fo~ products. To increase 
the export of major forest products the exporters of pulp, paper and panel' 
wood are given incentive by the Government. 

So far as the setting up of a separate Export t~ll under the Inspector· 
General of Forest is concerned there is already an Export Promotion Sec· 
tion in the Agricultural Department which is handling the 41bject con· 
cerning forest products export promotion and the same is considered ade--
quate for this purpose. 

[Ministry of Food, Agriculture, Community Development and Cooperation· 
(Deptt. of Agriculture) O.M. No. 1546j69-FD dated 3rd January,. 
1970.] 

Recommendation (SI. No. 58, Para No. 7.ll) 

The Committee note that the meetings of the Board are not held ac-
cording to prescribed schedule. As provided in the constitution of the 
Board, it is required t.o meet once in two year~ and accordingly since its 
inception in 1952 at least eight meetings should have been held uptilnow. 
But so far only six meetings have been held. Even the first meeting was 
held after the expiry of a period of about seven months of the constitution 
of the Board. The sixth meeting which the Board held last was in June, 
1965. It has not yet been possible for the Board to meet since. 

While the record of meetings of the Board is poor, that of the erstwhile 
Executive and the Standing Committee is no better. Since its inception 
it is supposed to have met at least 18 times, actually it has 9 meetings so 
far. Except the 3rd, 4th and 5th meetings of the Executive Committee,. 
all others have been held after a gap of 2 to 3 years. 

The Committee are surprised that no information as to the attendance-
of members at the Fourth and Fifth meetings of the Board and all the. 
meetings of the Executive Standing Wing is available with the Ministry 



The attendance at the four meetings of the Board for which the Minisu, 
have been able to furnish information is Dot very encouraging either. II). 
particular, the attendance of the representatives of the StatesjUnion Terri~ 
tories as compared to their total membership has been extremely poor. 

The C{)mmittee cannot help feeling that there is lack of planning in~ 
convening the meetings of the Board and the Standing Committee. They· 
fail to understand how in these circumstances, it is ~ble for the Stand~ 
ing Committee to discharge the vital function of watching the implementa.· 
lion of the recommendations made by the Board. 

Unstatisfactory as has been the performance . of the Board and the· 
Standing Committee in the matter of holding meetings, that of the three· 
SutH::ommittees, viz., Zoo Wing, Bird Wing and Publications Sub-Com. 
mittee has been wor~ still. 'instead of having had 17 meetings each to. 
its credit, the Zoo Wing has met only once and the Bird Wing only thrice. 
The Publication SutH::ommittee has not even met once. All this indicates 
that there is lack of purpose behind the whole scheme of the Board and' 
its various Committees or absence of will on the part of the Board to-· 
achieve the objective set down for it. 

The Committee are inclined to think that such a ~ituation has arisen 
for waJ1t of an efficient secretariat with the Board. They are glad to· 
be informed that a Wild Life Cell has recently been set up in the Forestry 
Wing with an Assistant Inspector General of Forests at its head. The 
Committee recommend that this Cell may be strengthened suitably so that 
the working of Indian Board for Wild Life is· put on a regular and sound-
footing 

Reply of Governmeut 

The observations of the Committee are noted for future guidance. 
Steps are being taken to hold the meetings of the Indian Board for Wild 
Life and its Committees regularly according to schedule and to keep in .. 
formation regarding attendance of members in their meetings. As a mat· 
ter of fact. the VII Session of the Indian Board for Wild Life was held 
in New Delhi on 8th and 9th July, 1969. An extraordinary meeting of 
the Board was held in New Delhi on 21st November, 1969 to di~uss 
the subje('t of importance of India to be presented in the meetings of 
the International Union for Conservation of Nature and Natural Resources. 
The McC'ting of the World Experts was held in New Delhi from 4th· 
NovembE'r to lst December, 1969 to discuss the problems of Nature 
Conservation including wild life and the Indian Board for Wild Life was 
closely a<;~ociated with the same. The 1st Meeting of the Executive Com·· 
mittee of tbe IJ1Clian Board for ~ild Life was held in New Delhi on 29th 
August, 1969. The attendance of ~e members in these meetings of Indian· 
Beard for Wild Life and its Executh: Committee has been kept. 



56 

The recommendation of the' Committee to suitably strengthen the wild 
life cell in the Forest Division is under active consideration of the Gov-
ernment. The staff with the existing cell is mainly of one Assistant Inspec-
tor General of Forest (WL) with a Technical Assistant and a Stenographer 
which has not been able to cope up with additional tempo of work due to 
tremendous increase in the awareness of wild life conservation in the 
country at all levels. It has therefore been proposed to strengthen thi~ 
unit by bavingthe following set up in the cell. 

1. Deputy Inspector General of Forest (Wild Life) 
2. TC<'hnical Officers 
3. Section Officer of the C.S.S. Cadre. 
4. A!lsistants, C.S.S. Cadre 
5. U.D.C.s. 
6. L.D.cs. (including typists) 
7. Daftry 
8. PrODS 

9. Stenographers 

1 
2 
1 
3 
3 
'4 
1 
3 
1 

The at-ove proposal is under consideration of the Government. 

:[Ministry of Food, Agriculture, Community Development and Cooperation 
(Department of Agriculture) O.M. No. 15-46J69-FD dated 3rd Ian-
uary, 1970]. 

Recommendation (SI. No. 59, Para No. 7.24) 

The Committee are not at all happy at the achievements of the Board 
-during the seventeen years of its existence. Despite what little the Board 
has been able to do. alarming complaints and reports continue to be heard 
frem kno·Nledgeable persons including Wild Life experts from foreign 
-countries that Wild Life in India is in grave danger of extinction. 

The Ccmmittee are concerned to note that a number of .recommenda-
't!ons made by the Board are yet to be implemented by some of the States. 
Although the Board at their first session in 1952 commended to each State 
to set up a Stale Wild Life Board, yet such Boards have not so far into 
existence in two States and three Union Territories. Orissa and the Union 
Territory of Tripura have yet to have a. wild life legislation as advised by 
the Board. The Committee regret that despite repeated resolutions of the 
Board problems such as effective control on poaching, commercial trans-
actions in game meat, use of crop potection guns, protection to wild life 
in areas outside reserved forests etc., stil1.cwait their solution. The Com-
,mittee are not also satisfied with the publicity measures so far taken to 



educate the public about wild life. They are convinced that there is urgent 
need to activise and revitalise the Board and its various Committees by 
a thorough overhauling of its existing administrative set-up. 

Reply of· Government 

Observations of the Estimates Committee have been carefully considered. 
Action has already teen taken to rejuvinate and activate the Indian Board 
for Wild Life and its sub-Committees by suitably reconstituting them and 
arranging their meetings more frequently. Further the Standing Commit-
tee of the Indian Board for Wild Life has been replaced by an Executive 
Committee which would meet once in every four months. The Ministry is 
also taking up the matter with the States to set up the Wild Life Boards 
wherever it does not exi~t, and activate the existing ones. The States are 
also being requested to take up necessary action to implement the decisions 
of the Indian BOllfd for Wild Life and its sub-Committees on the various 
points raised in its observations by the Estimates Committee. 

[Ministry of Food, Agriculture, Community Development and Cooperation 
(Department of Agriculture), O.M. No. lS-46j69-FD dated 12th 
December, 1969.] 

Recommendation CSI. No. 62. Para No. 7.43) 

The great variety of wild life existing in the country can greatly help in 
attracting foreign tourists and thereby promoting the cause of tourism in the 
country. Wild Life sanctuaries can be developed for attracting destinational 
traffic. The Committee regret to note that the main difficulty in this regard 
is stated to be limitation of transportation facilities to the sanctuaries, 
lack of adequate accommodation and professional experience to identify 
animals and birds. The Committee note that the Department of Tourism 
is considering the question of appointing a National Committee and the 
constitution of a N ationa! Conservation Service for the preservation of wild 
life and developing facilities for wild life tourism. They feel that had the 
Board for Wild Life and its Standing Committee and Sub-Committees been 
active, such a proposal would not have been mooted by the Department of 
Tourism. In the opinion of the Committee the appointment of another 
Committee or the creation of separate service for Wild Life would not solve 
the problem, i~ may rllther lead to duplication and overlapping. What is 
needed is a determined effort to make the Board for Wild Life an effective 
instrument (or the cons{'rvation and preservation of Wild Life in the coun-
try and training forest service perltOnnel in wild life and making them sep-
cifically responsible for their conservation in Sanctuaries and National 
Parks. 
3187 LS-S. 



58 

Reply of GQvenuaeat 

The 7th SeSliotl of the revitalised Indian Board for Wild Life with 
Minister for Touri~m and Civil Aviation as Chairman was held at New 
Delhi in July, 1969. It was very well attended. -The Board made general 
recommendations for preservation and protection of wild life as also the 
development of Tourism in National Parks and Sanctuaries. The Board 
also decided to meet regularly once a year in place of once in two years 
and its EXIK.'\llh;e Commktee once every four months so as to pursue the 
policies and programmes more vigorously . 

. An Expert Comnutfee bas been set up recently to look into all aspects 
of National Parks and-Sanctuaries including the Development of Tourism. 
It will also suggest suitable areas for creating more National Parks and 
Wild Life Sanduaries. 

As regards the training of Forest Service personnel in the country, the 
Government of India has already taken action. A six-month course fOI 
the forest ofljccr~ is being organised at the Forest Research Institute, Debra 
Dun. Action is also being taken to take maximum advantage of training 
facilities a~'ailatle abread under the various fellowship~, programmes etc. 

[Ministry of Food, Agriculture, Communilty Development and Cooperation 
(Department of Agriculture), O.M. No. 15-46j69-FD dated 12th 
December, 1969.] 

RtC(JlDIMlidatIon (SI. No. 63, Para No. 7.44) 

The Committee further suggest that a programme for the development 
cjf National Parks and !ianctuaries and creation of facilities to attract foreign 
tourists should t-e worked out in closer coordin~tion and consultation with 
the DepartlllCnt to Tourism which can al., assist in the development ot 
rest houses and roads ;n the sanctuaries. 

The Committee ha,e already recommended the appointment of an 
ad hoc Committee to review the working of the Board for Wild Life. They 
recommended that this aspect should also be considered by that Committee. 

Reply of Go.e ....... 

The Indian Board for Wild Life has bean activated. A deci$ion was 
taken in the VU Session held in July, 1969 to hold the meetings of the 
Board annually. An Executive Committee has been formed which, amongst 
other things, reviews the working of the Board. A copy of the composi-
tion of the Executive Committee and its function is enclosed herewith 
(Appendix IV). 
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As recommended Ly the Indian Board for Wild Life and its Executive 
Committee, an ad hoc Expert Committee has been constituted to work 
out a programme {or the development of National Parks and Sanctuaries 
and creating facilities to attract foreign tourists. A copy of the consti~ 

tution of Expert Committee and its terms of reference is enclosed here-
\tith (Appeadlx \I). . ..... 

As for closer coordination with Department of Tourism, this is already 
being maintained by having Dr. Karan Singh, the Minister of Tourism 
and Civil AVIation ru. Chairman and Director General of Tourism as a 
member of the Indian Soard for WUd Life and its Executive Committee • 

.• . 4. t:.Dl"J ot me teVllIat C'Unstitutlon of IndIan Doard for Wild Lite is en-
dosed herewith. (Appendix VI). The DepartmeQ.t of. Tourism will fur-
ther be consulted as it is done at pre~nt, as and when considered neces-
sary. 

[Ministry of Food, Agriculture, Community Development aDd Cooperation 
(Department of Agriaulture) O.M. No. 1S-46169...fD, dated 3rd Jan-
uary, 1970.] , 



CHAPTERm 

RECOMMENDA.TiONS WHICH THE COMMI'ITEE DO NOT DESIRE 
TO PlJRSlJE IN VIEW OF THE GOVERNMENT'S REPLY 

RecomJDendation (SI. No.2. Para No. 2.11) 

The Committee find that the strength of technical staff vis-a-vis adminis-
t .... ;v,", cbff 'n the Forestrv "(AT-!> 13 val,.. .. 1_u.t t111 .... tp'G .... -p"'~ ... _t. The 
Committee consider that in view of the fact that the bulk. of the work 
in the wing is of a teChnical nature requiring special background know-
ledge of forestry, the proportion of the technical staff should be higher in 
order to emure its more effective functioning an(i administrative staff 
should be reduced to the minimum. They would, therefore, like that the 
staffing pattern is reviewed in the light of the above observation. 

The Committee further recommend that special background knowledge 
of forestry und practical experience of the forests should be prescribed as 
an essential qualifIcation for the technical posts and as a desirable quali-
fication for administrative posts in the Forestry Wing to be filled either 
by promotion or by direct recruitment and suggest that the rules regard-
ing recruitmentlpromotion of these posts may be modified wherever ncces-
s!lry. 

Reply of Government 

On technical side in the Forestry 12!vision, there are at present Inspec-
tor General of Forests, Deputy Inspector General of Forests, Secretary, 
Central Forestry Commission, 3 Assistant Inspector81 General of Forests, 
1 Assistant Director, 2 Research Investigators, 5 Technical Assistants and 
1 computer. On the administrative staff of the Division, there are 1 Undet 
Secretary, 3 Section Officers, 8 AssistantEll 5 V.D.Cs. and 9 L.D.Cs. The 
Inspector General of Forests is also the ex-otJicio Additional Secretary. 
Due to expansion of work 2 more technical posts have been added in the 
Division and these are expected to be filled in due course. With further 
expansion of work, more posts may have to be created on technical side 
in future. Incidentally, it may also be stated that as a result of the recom-
mendations of the Indian Board for Wild Life and its Executive Com-
mittee one of the Technical Cells, viz. Wild Life Cell in the Forestry , 
Wing is proposed te, be strengthened with the addition of one Deputy Ins-
pector General of Fortsts (Wild Life) and two Technical Omcers in 'order 
to cope up with the additional tempo of work due to tremendou~ increase 
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In the awareness of Wild Life, Conservation in the country at all levels. 
The strength of technical staff as compared to administrative staff would 
thus progressively increase and the technical work would be handled by 
the technical staff a~ de~~red by the Estimates Committee. 

As regards the special and practical experience of forestry for the 
technical personnel to be pr<m1oted or further recruited in the Division 
and desirability of such qualifications and experience for these posts, it 
may be indicated that in the Division there are two type~ of technical 
posts, viz.: 

(1) Posts of Advisers, viz. Inspector General of Forests, Deputy 
Inspector General of Forests, Secretary, Central Forestry Com-
mission aud three Assistant Inspectors General of Forests. 

(2) Posts for collection and collation of information, examination 
of plan schemes, compilation of reports, etc. 

Posts under category (1) above are all held by Forest Officers basically 
possessing forestry qualifications. The posts under category (2) above have 
to be filled from persons with a degree in Economics, Mathematics or Sta~ 
tistics as the nature of work, which they are required to do, need such a 
qualification. "Forestry" is not taught, as 9uch, as a subject in the Uni-
versities in the country. There is, therefore, no possibility of getting per-
sons having a degree in EconomicslStatisticslMathematics with training in 
forestry. 

Similarly in the ca~.e of administrative posts also it is not possible to 
lay down such qualifications. The administrative work in the Forestry 
Wing involves Secretariat assistance, observance of procedural require. 
ments, rules, regulations, issues involving legal matters relating to forest 
lease in Andamans, etc. The administrative staff, comprising solely of the 
Secretariat officials is usually, in keeping with the practice obtaining in 
other Mini~trieslDepartments of the Government of India, transferred from 
one Section to another Section I Division. Efforts are, however, made to 
ensure that suitable officers, with background of economic and legal study 
so as to help facilitate the work handled in the Forestry Wing are appoint· 
ed in this Wing: It may, however, be mentioned that the present staff 
in the Forestry Division, both technical as well a~ administrative, have 
rendered 2 to 12 years of service and have this acquired workable know· 
ledge of forestry mattel'S. In the circumstances it will be appreciated it 
may not be in the fitness of things to modify recruitmentlpromotion rules . . 
[Ministry of Food, Agriculture, Community Development and Cooperation 

(Department of Agriculture) O.M. No. 15-46169-FD. dated 3rd Jan· 
uary, 1970.] 
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Jlec:oQUptmdatioa (51. No.7, Para No. 2.39) 

Prom the various proposals initially put forward for the creation of the 
Central Forestry Commission, it is apparent that a number of functions 
proopsed to be assigned to the Commission fell within the purview of the 
Central Boud of Forestry, Forest Research Institute and College", Debra 
Dun and other organisations. Further, the struoture suggested for tho 
Commission on the lines of the Central Water and Power Commission was 
too heavy. The Committee feel that had the~~ proposals been sponsored 
with precisely defined functions and with a simple struoture to suit the 
requirement e>f providing technical assistance to the Central Board of 
Forestry and other Central Ministries and the StatejUnion Territories on 
matters relating to forestry and soil conservations, the delay of about 10 
years in this regard could have been avoided. 

Reply of Government 

The Central Forestry Commission is a servicing organization of the 
Central Board of Forestry; hence some of its functions include those of 
the latter, particularly, in respect of providing technical data, their analysis 
and write up of the various technical issues. Because of this there is also 
a certain amount of overlap of functions within the purview of the Forest 
Research Institutes and Colleges, Debra Dun. 

The structure and functions of the Central Water and Power Commis-
sion served as material for suitable guidelines for the formations of tho 
Central Forestry Commission, the functions of which were finally laid down 
after careful study, in Government Resolution No. 3-13162-FD, dated 25th 
August, 1965 of the Ministry of Food and Agriculture as:-

(1) to study the implementation of the National Forest Policy by 
the State Government and Union Territories Administration 
and to make suggestions where necessary, 

(2) to make suggestions, if any, for improvement in the prelimi. 
nary stage of the major working plans of the State and Union 
Territories, 

(3) to collect, standar~se aad publish statistics relating to Forestry, 

(4) to pool anc;J disseminate technical information on forestry de-
rived from States and foreign countries, 

(5) to conduct market studies on timber and other forest products 
and their utilization. " 
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(<<5) to provide liaison between the Central SoU CoftStrvatioJ1 Board, 
the Advisory Board on Research, the Rivet Commission, the 
Central Flood Control Board and the other agencies, whose 
work has a direct or indirect bearing on forest and forest 
developments, and 

( 7) to render assistance and technical advise in the implementa-
tion and evolution of the forestry development programme in 
the States and Union Territories. 

The functions of thi.s body are thus purely of IUl advisory nature anq 
to have adequate liaison with all concerned organization~ aDd individualt 
connected with forestry problems. 

The reasons for delay in the ultimate establishment of the Central 
Forestry Commission were, however, mainly due to the ban on creation 
of posts due to emergency measures and consequent prolonged carre If' 
pondence with the Ministry of Home Affairs, Finance etc. 

[Ministry of Food, Agriculture, Community Development imd Cooperation 
(Department of Agriculture) O.M. No. 15-46169-FD, dated 3rd Jan-
uary, 1970.] 

Recommeadation· (SI. No. 31, Para No. 4.1%) 

The Committee note that there has been persistant shortfalls in expen-
diture coInpared to financial provision made for the development of forestry 
schemes during the three plan periods both in the Central and State Sec-
tors. The extent of shortfalls was of the order of RI. 201.20 lakhs, Rs. 
231.66 lakhs and Rs. 401.62 lakhs respectively durlag eacb of the three 
plan periods in both the sectors. The shortfall in the Central Sector 
amounted to Rs. 100 lakhs, Rs. 48.45 lakbs and Rs. 152.84 laths and 
in the State Sector Rs. 101.20 lakhs, Rs. 183.21 lakhs and Rs. 248.78 laths 
respectively. The Committee further note that in some of the States like 
Gu;arat, Jammu and Kashmir, Kerala, Madhya Pradesh and West Bengal 
.etc., the shortfall has persisted in each of the three Plan periods. The· 
Committee are concerned over these non-utilisation of Plan provlliofts par-
ticularly when one of the major handicaps on the development of forestry 
in the country is( stated to be inadquate provision of funds. They consider 
that if the schemes had been formulated properly and timely coordinated 
action taken for their implementation, it should have ""en possible for the 
Centre as well as the States to utilise the provisions fully. The Committee 
arc, however,. slad to not~ that during 1967-68 there has been full utiJisa~ 
tion of the funds made available for the development of forestry both by 
the State9 as wen as the Centre. The Committee hope that this trend 
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would be continued. They would urge that the schemes to be included in 
the 4th Plan should be formulated after detailed scrutiny in the light' 
of past experience and provision and targets should be fixed on a realis-
tic basis. 

Reply of Govel'lUllellt 

A provision in the Plan and the Budget cannot be drawn upon and 
spent unless each individual scheme is sanctioned by the State Government 
at'the proper time. Experience shows that by and large, the State Forest 
Departments have been able to send ~e entire amount as sanctioned by 
the Government. However, it is seen from the All India figures that the 
utilization percentage falls between 88 and 94 in respect of State schemes 
as indicated in the following statement:-

----------------------------------~.-------------~ 

Particulars 
Rupees in lakhs 

Alloea- Expendi-
:ion ture" 

% of the 
utilisation 

----_ .... ----_ .. __ .. _-------- ----_._---
1st Paln ('51-56) 

2nd Plan ('56-61) 

3rd Plan ('61-66) 

**Revised. 

851 

2185 

4399 

757 

2023 

4151 

88 

93 

94 

A scheme (plantation of quick growing species) was initiated in the 
Third Plan as a centrally sponsored scheme at a subsidiary rate from the 
Centre not exceeding 500 per hectare of plantations rai&ed with the object 
of raising fast growing industrial woods particularly for pulp and paper. 
The achievement in the Third Plan in respect of the above scheme has ac-
tually exceeded the allocation originally provided for the same as indicated 
below:-

Particulars 

Allocation 

Expendiure 

% of utilization 

Rupees in Lakhs-

281 
380 

13~ 

In the forestry sector there are four central schemes viz. (i) Forest 
Research Institute and Colleges, (ii) Delhi Zoological Park, (iii) Pre-
Investment Survey of Forest Resources, and (iv) Logging Training Central 



Project. The first two Schemes were in operation since the beginning of the 
Fir~ Five Year Plan and the last two schemes were in existence since 
the Third Five Year Plan. The Plan-wise allocation and expenditure &bow-
ing percentage utilization of the above Central Schemes during First, Second 
and Third Five Year Plan periods are indicated below:-

Rs. in lakhs 
Particulars % of uti-

Alioea- Expendi- Iization 
tion ture 

. __ .. -... .. -- ---- .. _-
First ?Jan (51-56) . 200 100 S(} 
Second Plan (56-61) 147 98 61 
Third PJan (61-66) 306 63 21 

The shortfalls for non-utilization of funds under the Central Schemes 
during the three Plan periods are mainly attributed to the following rea-
sons:-

(i) Delay in late signing of the Plan of operation which was ~gncd 
in June, 1965. 

(ii) Delay in recruitment of technical staff mostly due to non-avaH-
ability of suitable hands. 

(iii) FQreign exchange difficulty which prevented proc~ement of 
equipment. 

(iv) Delay in receiving financial concurrence to certain schemes of 
which special mention may be made. of "Setting up of Re-
gional Research Centres at Gauhati and Jubbalpore", for 
which a provision of Rs. 50 lakhs during the Third· Plan 
remained unutilised. 

(v) Non-utilisation by the C.P.W.D. of the provisions earmarked for 
construction works which constituted a substantial proportion 
to the total outlay in all the three Plans. During the Third 

Plan there was temporary embargo on construction workSl duo 
to National Emergency. 

Vigorous efforts would, however, be made during the IV Plan period 
to maintain the degree of utilization achieved during 1967-68. 

[Ministry of Food, Agriculture, Community Development and Cooperatioo 
(Department of Agriculture) O.M. No. F-15-46169-FD, dated 3rd 
January, 1970.] 
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Re(Ommendatioa (SI. No. 39. P .... No. "'63) 

The Committee note that the percentage survival of the plantatiODl 
raised under the scheme, as reported by the State ranges between 74 to 81. 
The Committee further note that the Central grants under the sclteme aro 
released to the State on the basis of the area planted with quick grow-
ing species and the expenditure incurred in that connection duly certified 
by the Accountant ~Beral. The Technical Advisers of the Centre, who 
visit the States, do not even undertake a phy~ical random check as to the 
area reported to have been brought under these plantations. The Com-
mittee feel that in such cases, it is desirable that a physical check at least 
on a random basis as to the area actually planted is made by the Technical 
Ofticer61 of the Centre. Such a physical verification would not oniy ea.sure 
proper utilisation of the grants-in-aid given to the States but also the after-
care of the plantations raised. 

It is observed that out of 15 States and 2 Union Territories where 
plantations of these fast growing species have been rai~d, the proposals 
for their utilisation by the existing or proposed paper or pulp units seem 
to be confined only to 5 or 6 States. The Committee suggest that a sur-
vey of the plantation!: raised in other States should also be undertaken with 
a view to their profitable utilisation. 

Reply of Government 

The scheme of plantations of "Quick Growing Species" was Centrally 
sponsored one up to the year 1968-69. During the 4th Plan Period, it 
has been included as a State scheme as a result of the decision taken up by 
the National Development Council on the basis of certain priorities. 

The Central Government is therefore, not providing any special subsidy 
for this scheme and the responsibility for its implementation rests with the 
State Governments. As regards the physical field check, the Centre doe\ 
BOt have any machinery with them to undertake such field evaluations. 
The proposals for utilisation of these species have emerged only in five 
Slates because of extensive plantations, that could be raised by them look-
iag to suitability of soil, climate conditions, suitable allocations vis-a-vis 
existing or proposed or expected pulp and paper mills and the capacity 
of the concerned Forest Departments to undertake ~uch plantations. 

It may not generally be feasible to undertake such extensive plantations 
by each and every State or Union Territory as it will depend upon their 
pogramme for industriaii~ation in this respect. 

Some States have indicated that their technical officers make evaluation 
reports about such plantations raised and progress thereof is watched. Tho 
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recommendation of the Estimates Committee has been forwarded to the 
State Forest Departments for necessary action particularly in view of the 
fact that programme of raising such plantations is now their responsibility. 

[Mini~ of Food, Agriculture, Community Development and Cooperation, 
(Department of Agriculture) O.M. No. IS-46169-FD, dated 3rd 
January, 1970.) 

Recommendation (SL No. 60, Para No. 7.30) 

The Committee need hardly emphasize that a nation's fauna is as 
important as its fiora. It is part of nature's treasure and even where it 
does not provide food or skin or some other produce of direct economic 
value, it adds to the scenic beauty of the country-side and to the joy of 
life. There is a large variety of fauna tbt is' peculiar to this country and 
Indian myth and Jegend team with animal love. In this context, the Com-
mittee feel that a lot is left to be desired in the field of convervation and 
management of wild life in ,the country. They are accordingly inclined to 
agree with most of the recommendations made at the Planning Commis-
sion meeting held on the 23rd April, 1965, morc particularly the one re-
garding set-up of the Board. The Committee recommend that immediate 
steps be taken to appoint an ad hoc Committee to review the progress so 
far made towards. the protection and preservation of wild life and suggest 
measures to improve the working of the Board so as to make it an ellec-
tive body. The Reviewing Committee may int~r alia go into the follow. 
ing matters:-

(i) enunciation of a well-defined wild life policy; 
(ii) organisational set up to render assistance to the Board; 

(iii) review of the list of protected species; 
(iv) effectiveness of existing wild life laws; 
(v) pattern of national parks and sanctuaries; 

(vi) facilities to be created for higber level educatioa in wild life 
management; 

(vii) facilities for promotion of wild life tourism. 

RepJy of Govemment 

The functions proposed for the Reviewing Committee are more or leu 
the same as assigned to the Indian Board for Wild Life which is already 
taking necessary action on the various points suggested for review by the 
Reviewing Committee, as explained below:-

1. Enunciation of a well-de/irttld Wild Life Policy.-'Ibe Indian Boafti 
for WUd Life at its meeting held on 8th and 9th July, 1969 recommen4ed 
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that the question of National Wild Life Policy may be referred to the Exe-
cutive Committee for their consideration and advice. The Executive Com. 
mittee of the Board which held its meeting on 29th August, 1969 hu 
observed as follows :-

"It was decided that the National Policy on Wild Life Conserva· 
tion should be re-drafted in consultation with the Ministry 
of Tourism and Civil Aviation and Members of the Indian 
Board for Wild Life. The Policy should enunciate general 
principles of Wild Life Conservation. It will have to be in 
the form of National Policy Resolution. While drafting the 
Resolution, maximum advantage of the National Policy of 
other countries and that of IVCN on Wild Life Conservation 
may be taken." 

Action on the above recommendation of the' Executive Committee of the 
Board is being taken. ,; 

2. Organisational set up to render assistance to the Board.-This ques-
tion has already been engaging attention of the Government. Accordingly 
a Wild Life Cell with one A.I.G.F. (Wild Life), one Technical Assistant 
and one V.D.C. has been created at the Centre. All Staff has been ap-
pointed. However, it has been felt by the Board that the above staff is 
not adequate. The Board aI\: its meeting held on 8th and 9th July, 1969 
has recommended that immediate steps should be taken to suitably streng· 
then the staff at the Centre. This matter was considered in the recent 
meeting of the Executive Committee of the Board held on 29th August, 
1969. It was recommended that the requirements of staff may be drawn 
up and further necessary action taken in the matter by the Ministry. Neces· 
sary action is being taken in this regard. 

3. Review of the list of protected species.-The Ministry have already 
called for information from the various States in the matter. A review 
of the same will be prepared and necessary action taken in the matter in 
consultation with the Indian Board for Wild Life. 

4. Effectiveness of existing Wild Life Laws.-The Ministry has written 
to the various States that they should take immediate action to amend re· 
vise their Wild Life Laws so as to meet all the exigencies obtaining in the 
State. 

S. Pattern of National Parks and Sanctuaries-Facilities for Promotion 
of wild life.-It ha~ been decided in the meeting of the Indian Board for 
Wild Life held on 8th and 9th July, 1969, as well as the Executive Com-
mittee held on 29th August, 1969, at New Delhi that an Expert Committee 
may be set up to examine the existing national parks and sanctuaries and 
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make suitable recommendations for their development and improvement. 
Both the above points find mention in the terms of the reference to this 
Expert Committee. 

6. Facilities .to be created for higher level education in wild like miSe 
management.-i'bis Ministry is already engaged with this question. We 
have recently planned to set up it wild life course for the benefit of the 
forest Officers and others interested in wild Jife conservation at the Forest 
Research Institute. The Instructor has already been recruited. The course 
is expected to commf':nrp. shnrtly. We are also examining to upgrade this 
tnoinl1lg in a suitable way. 

The Board ha9 already been activised. It held its Seventh Session re-
cently at New Delhi. It was very well attended. It has also set up recent-
ly an active Executive Committee. The Board has also recommended 
to set up an Expert Committee to go into the various problems of national 
parks and wild life sanctuaries. . I 

In view of the position explained above, it is considered that there il 
no necessity to set up any ad-hoc Committee to review the progress so 
far made towards the protection and preservation of the Wild Life and 
suggest measures to improve the working of the Board so as to make it an 
effective body, particularly when the Board has initiated action on the 
points suggested by the Estimates Committee. 

However, it has been decided to put the recommendations of the 
Committee before the Boardlits Executive Committee for their informa-
tion and further advice in the matter. 

[Mini~ry of Food. Agriculture, Community Development and Cooperation, 
(Department of Agriculture) O.M. No. 15-46169-FD, dated 12th 
December, 1969,} 



CRAPTE IV 

RECOMMBNDA TIaFi's IN RESPECT OF WHICH REPLIES HAVE 
NOT BEEN ACCEPTED BY THE COMMITTEE 

Remmnaendatioa (SI. No. 13, Para No. 3.18) 

The Committee deplore that while Ule desirability of a detailecl survey of 
all lands as a basis for evolving a system of balanced and COlUpt..ne.ntary 
land use was stressed in National Forest Policy Resolution, such a Survey 
bas not been undertaken so far and thus a very important plant of the 
policy has been left unattended to. They also regret the failme of the 
Government either to draw up a long-tema plan or to undertake a r&o 
connaissance survey of waste lands with the specific object of extending the 
forest area as suggeF,ted in the First Five Yeat Platt. The Committee con-
sider that this work cannot entirely be left to the States. They strongly 
recommend that the Government should accord priority to this question 
and formulate systematic programme to carry out a multipronged country-
Wide land survey, in consultation and with the cooperation of the State 
Governments which should be assisted to implement the programme. This 
would not only help in the reclamation of waste lands but would also en-
sure rational land use and integrated approach to planning. 

Reply of GoverDDleat 

It is true that a detailed survey of all lands as a basis for evolving a 
system of balanced and complementary land use has not been carried out. 
However, the All India Soil and Land Use Survey Organisation, through 
its four regional centres located at Delhi, Nagpur, Bangalore and Calcutta 
provide basic information on soil so that land could be used according 
to their capability thus resulting maximisation of agricultural production. 
In addition to All India Soil and Land U!je Survey Organisation, there are 
States Soil Survey Organisation having more or less same objectives. At 
present the All India Soil and Land Use Organisation is engaged primarily 
in the survey of catchment areas of major river valley projects. Soil sur-
vey outside catchment areas are also undertaken for specific purpose 
like reclamation of lands and other lands falling in these categories. All 
India Soil and Land Use Organisation has covered so far 11.2 million acres 
in catchment areas of. 13 river valley projects and 18.1 million acres in 
the non-catchment 'areas. The results of these surveys are reported in 
311 reports which contain information relating to the suitability of land 
for agricultural purposes, afforestation, grassland development etc. This 



71 

work will continue in the 13 existing projects and 14 River Valley Projecta 
likely to be taken up as recommended by the Ministry of trrigation aDcI 
Power. 

ThUi in course of time the States SoU Survey Organisations and the AD 
India SOU and Land Organisation would cover most of the parts of tho 
country as recommended by the Estimates Committee. 

[~ of Food, Agriculture, Community DeveloPment and Cooperatiou 
(Department of Agriculture> O.M. No. IS-46j69-FD dated 3rd 

.. -. Jaaory, 1970.] 

Comments of the Committee 

The Committee are not satisfied with the reply of Government. Please 
see comments in paragraphs 1-5 of Chapter I of the Report. 

Recommeadatioa (SI. No. 61, Para No. 7.34) 

The Committee find that nothing has yet been done in regard to ec0-
logical survey of wild life and necessary research on the subject, evea 
though this happens to be one of the important functions of the Board. 
They learn that so far census has been undertaken only in respect of a 
few species like Gir lions, rhinos and in some places of the elephants, by 
the States concerned. The Committee are of the opinion that a censu~ of 
other species of wild life, whose population is considered to be diminish-
ing should be undertaken urgently so as to initiate effective measures for 
their protection. ;They feel that a phased progra;mme in this regasd 
~ould be drawn up and its execution undertaken by the Centre. instead 
of leaving it to States. 

Reply of Government 

The census and ecological survey of various species of wild life is 
very necessary and deserves serious consideration as reliable data are nat 
available for analy!Jis, evaluation and formulation of future policies. Cen-
sus of such rare species like Asiatic lion, wild ass, rhino, which are con-
fined to limited habitats has been taken up by concerned State Govern- -
meuts.But the census ecological survey of wild animals with widespread 
habitants covering the entire country, needs development of special techni-
ques and methods, apart from huge funds and a large number of trained 
personnel required for the purpose. 

This matter was considered by the VII Session of Indian Board for 
Wild Life held at Delhi on the 8th and 9th July 1969, as well as Executivo 



Committee of Indian Board . for Wild Life held on 29th August 1969 at 
New Delhi. Their recommendations are reproduced below: 

"While everybody agreed on the necessity of censuslecological sur-
vey of rare animals, it was felt that it would not be possible to 
achieve the desired results at this stage for want of suHicient 
funds and trained personnel. However, it was decided that 
in the meanwhile the Zoological Survey of India should take 
up the Pilot Project Survey of Peaock and its natural shed 
feathers in the State of Rajasthan and Gujarat as decided at 
the last meeting of the Indian Board for wild life held on 8th 
and 9th July 1969 at Delhi." 

"Director, Zoological Survey of India also agreed to formulate 
detailed proposals relating to research on various aspects of 
wild life." . . 

Necessary action has been initiated to implement this recommendation. 

AttemptS' are being made to depute suitable forest officers for training 
In the "Ecological Survey of Wild Life" so that similar studies and surveys 
can be undertaken. 

The wild life is a State subject listed in the Seventh Schedule of Cons-
titution of India. As such, the States have largely to undertake such eco-
logical surveyS!. The importance of such surveys is, therefore, repeatedly 
stressed on the states. 

(MiniSitrY of Food, Agriculture, Community Development and CoQperation, 
(Department of Agriculture), a.M. No. 15-46-69-FD dated 12th 
December, 1969.] 

Comments of the Committee 

The Committee are not satisfied with the reply of Government. PT&se 
see comments in paragraphs 6-10 of Chapter I of the Report. 



CHAPTER V 
RECOMMENDATION IN RESPECT OF WIDCH FINAL REPLY OF 

GOVERNMENT IS STILL A WAITED 
Recommendation (st. No. 23, Para No. 3.80) 

The very fact that the Central Board of Forestry has had to adopt a 
resolution in forest grazing in 1966 i.e., after a lapse of a period of four-
·teen years since the formulation of the National Forest Policy, shows that 
the guidelines set out therein have not been followed by all the States. 
In this connection the Committee would like to recall the resolution 
adopted by the Central Board of Forestry at its meeting held at Madras 
.in May. 1955, endorsing generally the recommendations of the Fourth 
World Forestry Congress and inter alia recommending that a special study 
-of forest grazing in the country should be carried out by the Centre. The 
Committee regret to point out that such a study ha~ not been undertaken 
so far. They strongly recommend that urgent steps be taken to carry out 
.a special study of the whole problem so that a sound grazing policy is 
-evolved and' adopted by the Forest Administration in the States suiting to 
.conditionS! obtaining in each State. 

Reply of Govenmaent 
The recommendations of. the Fourth World Forest Congress considered 

by the Central Board of Forestry during May, 1955 were subsequently 
(:onsidered. in view of the replies received from the State Govts.IUnion 
Territories; in the meetings of the Central Board of Forestry and Standing 
Committee of the Central Board of Forestry. Their recommendations 
were as follows:-

Year 
---'---

Recommendation' of the Central Board of For-
estry IStanding Committee 

--- --,---- -_.-.----- ~---------------

1 

Oct., 1962 

3187 LS-6. 

2 

The Chairman remarked that the problem of 
grazing and' the. question ()f animal population 
were already under consideration of the Plan-
ning Commission and the Central Council of 
Gosamvardhana. He thought that it would be 
'desirabt'e to forward our su~gestions to these two 
bodies and to wait a little longer before maldna 
any final recommendations. 

-----------
73 
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--- ---_. --_. _ .... _. 

1 2 
-----_._--
June, 1963 

Dec., 1963 

Sept., 1967 

June, 1968 

Aug., 1969 

---------- ----
Agreed that there should be some sort of· regula-
tionbut what should be the minimum re.gula~ 
tion was a matter to be considered by the indi-
vidual States. Sheep. reaf;ing Qlay i be preferred •. 
The regulation of pastu~es may have. to be or-· 
gaoised. 

The action taken on the earlier recommendation-
was noted. 

In view of the information received from the 
State, Governments, all· the Chief Conservator· 
of Forests were addressed to rationalise grazing' 
control to facilitate intensive management of' 
forest. 

"The St,ate Governments should ~ave grazing 
settlements in forest areas and should prohibit 
camel and goat grazing in each area". 

"The States should be requested to take neces-
sary ~ction to implement the recommendationt 

of the Central Board of Forestry regarding orga-' 
niBing graziQg settlements in Forest area and' 
prohibit carnal and goat grazing in such areas~ 
The States should also be. required ,to intimate-
action taken by them in the matter." 

._---_.,- -_ .. _---_ ... _-_ ... _ .. _.- .' 

The recommendations of the 'Estimates -committee will be placed before' 
the Central Board of Forestry .In their next meeting for consideration iII 
the light of the information so far received from the State Govts.!UnioD 
Territories. 
p,fiDilltry of Food, Agriculture,Community Development and Cooperation. 

(Ocpartment of' Agriculture) O.M; No. F. 15-46169FD, dated 3rd 
January, 1970.] 

NEW DELHI; 
E'e~rUfVY' :24, 197.0. 

'---Ph·alguna·S.·t"891 (S) 

, .. 
p' 

M. ~UMALA RAO, 
Chairman, 

Estimates Committee. 



APPENDIX I 

(Vide Chapter 'II, Recommendation No. 18) 
No. lS-60169-FD 

GOVERNMENT OF INDIA 

MINISTRY OF FOOD, AGRICULTURE 
COMMUNITY ·DEVELOPMENT AND COOPERATION 

(DEPTT. OF AGRICULTURE) 
New Delhi. the 8th December. 1969. 

SUBJECT: 76th Report of lite Estimates Committee of the Lok Sahlla (11/ 

Forestry-Recommendation No. 1S-Afforestation of ar('£iJ. 

The Estimates Committee of Parliament (1968-69) (Fourth Lok Sabha) 
irl its Seve~-sixth report· on }c'drestry has pointed out that a vast area 
of Forests has been lost since 1951 for cultivation and various develop-
ment projects of the country and have ~ggested that the matter may be 
considered by the National Development Council to ensure the afforestation 
of the areas equal to those which have to be deforested on accouat· ()f 
implementation of Plan project etc. l4.n extract of the recommendations 
of the Committee is enclosed for reference. 

In this connection, it is stated that this Ministry ~ been constantly 
advising the State Oovemmentsnot to mease forest areas for any purpose. 
The briefs of discussionlrecommendation made from time to time in res-
'peel of afforestation of ateasby the Central Board of Forestry and Stand-
tng Committee are as follows:-

Detailsof'· meetinp of CcDtraI 
!loan! of Forestry!Standln, 

Committee 
1 

Brief lummary of recommendations 
etc. 

2 -_._--_. 
II meetln. of Central Board of 'Recommended to the States tbat the· Conaolidatlon 

'Porestn' hetdllf 'Dehtadun from 6( holdinas 8hOUld be so dfected .. not· tQ en-
3rd t07tb June, 1953. daqer (be safety of trees lII'owiDa on VI'Dap 

land. 

m mectlnl of the StllQdlrw ·Com- The Co~ittee I'eCOInlsed that mucb useful wort 
mlUee or the· Cerltttt 'Board or has already been attempted and expcrieuc:e pined 
Forestry held at Udaipur from in many States andfct tben was QI'IICnt nec:et-
9th tolUh Jan1l1lt'Y. 195fi. 'Ii.,!tor..a;urqe ...... ...,.~.of,... 

labdnverywberemtbecoaDlty. ·nw ~lttee 
directed that iriF«tnatoo .... JteClitlcal 
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practices and experience pined up-ta-date be 
collected and compiled by tho Inspector General 
of Forests and made available to all the States. 

IV meeting of the Central Board of Resolved that-
Forestry held at Shillongftom 
13th to 16th Dec. 1957. 

VII meetiq of the Central Board 
of Forestry held at Dehra Dun on 
the ht Oct., 1962. 

III meeting of the reconstituted 
Standing Committee of the Cen-
tral Board of ForestrY beld at 

. Brinagat On nth and 12ttl June, 
1963. 

(I) a taract of not less than 1,00,000 acres a year 
for the entire country, over and above the 
present programmes. should be set up for 
intensive plantation by the various States in our 
third and future Five Year Plan. 

(ii) all forest lands, whether reserved or otherwise 
should, in the development stages, be under 
the management of the Forest Department 
even if the areas were subsequently not to be 
declared as rCIICrved forests. 

(iii) All States should undertake a detailed survey 
of the resources and programmeinventorien 
of the existing growing stocks. 'this information 
was likely to be available in most of tho 
well considered working Plans and such a 
compilation would be useful in plan nina and 
orpnizing various in(\ustries and necessary 
funds for this work should be provided. 

Shri V.S. Rao (Inspector General of Forests) re-
marked that there were fairly large blanks in the 
forests themselves where afforestation could be 
taken up immediately without any difficulty. If 
other wastelands could be made available for this 
purpose tbese could also be afforested suitably 
in due course. In his opinion tree plantation 
along the railway lines and road would be very 
much more expensive than carrying out concoo-
trated afforestation in compact blocks within or 
outside the forests. There would be little point 
in undertaking plantations alongwise rail lines 
and road until aU the available compact blocks 
or blanks inside forests have been afforested. He 
lIuggested that as this subject was very important 
it would be desirable to have it discussed at an-
other meeting of the Board when decision can be 
taken. This was accepted by the 1 oard. 

It was pointed out th~t the nea under forests was 
. being diminished 0· d in West Bengal due to 

concentration of IU'lDYtrees were being destroyed 
while fixing their camps. The Chairman assured 
~ he would write to theDcfonce Ministry that 
the army sbould not cut down trees. A question 
of Afforestation along canal banks, ravines was 
discussed. A sub-Committee was constituted 
to JO into the ontire question. 

VIU . mecdnI of .tbe.c.tral Board It was decided that the repdrt of the lIub"Committee 
·Gf F~bold:atTrivand.rum> . on aCEorcstation etc. should be awaited. 

OIl 27th aad lith Doo.. 1963. 



77 
.. _----------, --.,-----------,---,--

I l 

----------------------"---,-, --
lX meeting of the Standing Com- The Action taken was noted. 

mittec of the Central Board of 
Forestry . held at Poona on 29th 
and 30th June, 1964. 

IX meeting of the Central Board 
of Forestry held atRanchi from 
20th to 22nd Jan., 1965. ... 

V meeting of the Standing Com-
mittee of Central Board of Fo-
restry held at Shillong .on 211t to 
23rd April, 1966. 

X meeting of the Central Board of 
Forestry held at Simla on 1 Sth 
and 16th Oct., 1 %6. 

vr meeting of the Standing Com-
mittee of Central Board of Fo-
.reItrY held at ~hopal on 18th to 
20tb Sept., 1967. 

Xl meeting of the Central Board of 
Foreftry held at Bangalore on 
7th to 9th June, 1968. 

The Report of the Sub-Committee on afforestatiOD 
of Ravines, canal Banks and Roads was approyed 
by the Board and ClOIIIDlended to tbe States for 
lJ)CIedy imJ)lcmc:Dtation of the various recommen-
aations. In particular the Board stressed the im-
portance of transferring all available lands suitable 
(or' Itfforeatation to tbePoJlelt Depll1meat 10 
that Jarger areas could become available for 
plantatiODll uodet efficient forest management. 

It was suggested that the Standing Committee might 
make a recommendation that those States which 
had not implemented tbe recommendations of 
the sub-committoo on afforestation might do 
so. 

The Chaimuin invited the delegates to apprise the 
Board about the prosreu made in the imple-
mentation of the recommendatIons of the sub-
Committee on afforestation of waste lands etc. 
The deJeptes intimated the progress in their States. 
The Chairman emphasised tbe need for afforesting 
all available land and desired that tbe States 
ShOUld take early decisions in the matter as it was 
a national programme. 

The Chairman pointed out that the need for road 
side, cana1 side and railway line plantations was 
appreciated since these would not provide forest 
produce and shade but also have educative value 
as in the case of Punjab and required encourage-
ment. 

Several delegates emphasised the importance of in-
creasing the area under forests by andertakin, 
afforestation of suitable waste lands. They, how-
ever, observed that the bottlc-neck itt dol'lg so was 
the paucity of funds for the purpos..:. 

The Board noted the ProlfCSs made in reprd to 
the afforestation of waste lands as intimated by 
tho representatives. 

VII meeting of the Standing Com- The Board noted the progress made in regard to the 
mittee of the Central Board of afforestation of waste lands at its meeting held at 
Forestry held at Bhubaneswar Banplore in June, 1968. 
during Au"., 1969. 

In spite of the above recommendations an area of 1.07 million hac. 
as per list attached has been affore.ed since 1952.. This situation has been 
very seriously viewed by the Estimates Committee which recorded that 
this issue may be discussed at the Supreme Planning body viz., National 
1)evc1opment Council. Planning Commission i~, therefore, requested to 



... . 
kindly bring up this issue before the National Development Council for 
taking necessary decision in the matter as desired by the Estimate Com-
mittee. Thc~ions .taken.lWlJalso.~.be. initimated .. tQ tbjs Ministry 
in due course. 

ScI; Si A.'SHAH, 
6.12.69 

SecNtary. CentrG/ F OI'eMflY Commi.fsion. 

~ef (AP,:icuitll1'e), Adviser, PlenRing Commission, New Delhi 

Mia. ofF.A;(z'D.' and,Coopt", U.O.' No. 15-60169. FD, dated 8.12.69. 

FOrtstar~a lost jor vtll'ious purposes from 1951 to 1966 

(Htctar.es} , 
; 4 ~.- .,. 

Suemerged' FGI' Por Rstt. of, T-otal-
Reporting States! due to Agricul- construc- industries 
U Q:i~Q.tea:.fitQl'i~ u~""~r t w::~ , tio~. of aQd. town-

o(,River., PMJ(pOS08 tra11ft .. · ships. 
VaHey, mission 

Proiects linc!!. 
roads etc. 

Andhra Pradesh 2S-484 59.8as 5,395 9°,704-

Ribar 45,494 879' 10.294 56.667' 

Gujarat 23.609 J I.I.U 98 36 33·~86 

Jammu & Kashmir Nil. 5So Nil Nil. S!'o 

Korala 2·700 80.ISS Nil J2'()84 94·939 

Madras 44.920 2,194 Nil. 299 47.413 

Madbya Pradesh. 63.388 92,249 Nil. 24,471 180,108 

Mabarasbtra 2,728 44.526 32,813 7.355 87,422 

Punjab; Nit 3S Nit. 18 SJ 
Rajasthan 74,s06 31,296 308 1,275 47.38$ 

Uttar Pradesh 44,710 39.221 2.668 18.831 IOS·490 

West B~ngal 1~~9~ 3,12·400 1,800 2.880 318.375 

A. & N. Islands Nit. 6.700 SOO 20 7.220 

TOTAL 2,22,400 7,25,788 39,066 82,9S8 JO.7o,212 



(Vide Chapter II. RecOIl'Uilendiiion No. 37) 

6reall-up oj the W01'k,r,f ,raliud in the 'f)artO'" Itares 

Name of the- States ------~;....---
No. of courses No. of workers 

trained 
----------------------------------------------I 2 3 4 

I Andhra Pradesh • 48 
.2 Mysore' 3 24 
~ . Madras 7 68 
.:4 :KeraJa J 10 

S 'Ra;aathan • I .a6 
16 Gujarat 4 42 
7 Madhya ' PradeSh S 36 
8 Maharasl1tra 48 .98 

'9 Bihar S 60 
'10 Orissa 6 lOS 
II West' Bengal ~ 3S 
'12- AsSam 4 7S 
-13 !Jammu & Kashmir 8 19 
114 Htrnachal Pradesh; 1 '(01 

11S Punjllb 3 20 
,.6 Haryana 9 Jo6 
1I7 Uttar ,Pradesh 81 904 

Total 199 2237 
-, .... _- ._--------_. - ." ---_._---. _._------
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APPENDIX IV 
(Vide Chapter II, Recommendation No .. 63) 

. Composition of Executive Committee of Indian Board for Wild l~ 

1. Chairman of the Indian Board of Wild Life Chairman. 
2. Pro-Chairman of the Indian Board for Wild 

Life Pro-Chairman. 
3. Vice-Chairman of the Indian Board for Wild 

Life (Official) Vice~ Chairman. 
4. Vice-Chairman of the Indian Board for Wild 

Life Vice-Chairman. 
S. Inspector General of Forests . Member. 
·6. Director General, Department of Tourism. Member. 
7. Honorary Regional Secretary, Indian Board for 

Wild Life, Northern Region . . . Member. 
8. Honorary Regional Secretary, Indian Board for 

Wild life, Eastern Region. • • Member. 
"9. Honorary Regional Secretary, Indian Board for 

Wild Life, Southern Region • Member. 
10. Honorary Regional Secretary, Indian Board for 

Wild Life, Western Region .. 
11. Director, Zoological Survey of India 
.12. Director, Botanical Survey of India. 
13. Honorary, Secretary, Indian Board for Wild 

Life 
Functions 

Member. 
• Member . 

Member. 

Secretary. 

1. To assess the progress made in the implementation of the recom-
mendations of the Board, and for generally encourage their fulfilment. 

2. To con~idf'r and tender advice on any difficulty experienced by the 
<lovemment of IndialState Governmentsl Union Territories in the imple-
.mentation of the recommendation of the Board. 

3. '10 appoint Special Committees as may be necessary for these pur-
lX'Ses or for studying connected questions. 

The Committee shall ordinarily meet once every four months, and shan 
have the frttedom to co-opt experts and specialists as' and when necessary. 

• • * . • • 



APPt:ND1XV 

(Yide Chapter II. Recommendation 'No. 63 ) 

Composition of -E~ert Committee on National Parks and Sanctuarlt6, 

1. Shri K. S. Dharmakumar!iinghji-President 
2 .. Raja Sahib of Sandur-Vice"President 
3. Shri Zafar Fatebally-Member 
4. Shri M. Krishnan-Member 
5. ,Sbri Hari' Dang-Member 
6. Shri V. B. Singh-Member 
7. Shri K. S. Sankhala-Member Secretary 

(li) Terms of !ref~N1ICe: 

(a) General: 

To suggest, in the light of National and International experience, 8' 

policy for Natiou.al Parks and Sanctuaries ·keepingin view their scientific 
cultural, educative and touristic value to suggest improvements in tho-
administration of ,die existing National Parks and Sanctuaries and to lay, 
down guide-lines for the> creation of, DJ:W ones. 

(b) Specific: 

1. To COIlsider the establishment of new 88Rctuaries and Parks In eon-
8ultation with States; 

For example: 

(a) Himalayan High elevation Parks for breeding of Kashmir Stag .. 
Gural, Musk deer and other high level specios; 

(b) Suitable National Parkin the vicinity of Tungbhadra major ir--
rigation project. 

2. To study the problems of grazing by domestic cattle in Sanotuaries:, 
and JuJra aad sugaest, positive measures to overcome them. 

3. To indicate the species in respect of which geological survey and' 
cemua are required to be carried out. 

4. To prepare a blue-print of the Wild Life Wing to be set up at th~ 
Centre and in each State for effective implementation of Wild Life Policy_ 
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~. To consider setting up of suitable Research Stations for Wild Life~ 
in the country at the Central as well as State levels. 

6. To undertake criticaL study, for introduction of rhinoceros and hip-·· 
popatamus in the Periyar Wi,ld. Life Sanctuary In . Kerala . State. 

7. To cxlWioe bow be$t to,~ureellective COlJUIlercial()porational 
economies for existing -parts and&uu:tuaries and obtained maximum benefit 
from the world "tourist explosion" without prejudicing their scientific and; 
coaservatioGist purposes. 

8. To.&tudy the possibility of introducing lions in other parts of India: 

The CQmmittee is expected to complete its report by ,the end of 
August, 1970 so that it is ready in time for consideration at the next moet--
ing of the Indian Board for Wild Life proposed to be held in' October.-
1970. 



APPENDIX VI 
(Vide Chapter II, Recommendation No. 63) 

.;Rev;sed constitution of the· Indian Board for Wild Life-Nomination of 
Members 

Under the provisions of para 1 of the Government of India, Ministry 
of Food and Agriculture (Department of Agriculture) Resolution No. 10-
39J61-F.II, dated 15th October 1962 setting up the revised constitution of 
Indian Board for Wild Life and in supersession of the Ministry of Food 
and Agriculture (Department of Agriculture) Memorandum No. F.9-58j62 

. F. II dated 17th July, 1963, the Government of India are pleased to norni-
mite the following as members of the Indian B6ard for Wild Life. 

J. Chairman . Dr. Karan Singh, Minister for Tourism and 
Civil Aviation. 

2. Pro-Chairman Shri A. P. Shinde.. Minister for State, 
Ministry of Food & Agriculture. 

3. Vice-Chairman (i) Shri B. R. Patel, Secretary, Ministry of' 
Food & Agriculture. 

. Members 

Oi) Shri K. S. Dharma1cumarsinhii (Non-
Official) . 

4. Shri R. C. Soni, Inspector General of Forests. 

5-7 Sbri K. P. Singh Deo. M. P. Lolc Sabha. 
Shri D. Basumatari, M. P. Lok Sabha. 
Shri Shankar Pratap Singh. M.P. Rajya Sabha . 

. 8-u Dr. Robin Banerjee, Honorary Regional Secretary, Eastern 
Region. 

Shri K. S. Dharmakumarsinhii, Honorary Regional Secretary 
Western Region. 

H.H. Maharaia Pratap Singh of Nabha. Honorary Regional 
Secretary. Northern Region. 

H.H. Rajasaheb Y. R. Ghorpade of Sandur, Mysore. Honorar) 
Regional Secretary, Southern Region. 

12'-38 Smt. S. L: Singla. Deputy Secretary Ministry Qf Commerce and 
Industry. New Delhi. 
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Dr. A. P. Kapoor. Director. Zoological Survey of India. 
Dr. K. Subramaniam. Director. Botanical Survey of' India. 
Forest Departments of'the States & Union Territories (As per 

list attached-Annexure) 

39-41 Sbri Humayun Abdulati, Bombay Natural History Society 
A Nominee of Zoological Society of India. 
Dr. B. R. Seshacbar. Prof~ of Zoology. University of Delhi. 

42-43 Sbri S. K. Roy. Director General of' Tourists. Ministry of' 
Transport & Communications. 

Shri G. N. Mitra. Joint Commissioner. Fisheries. Ministry of 
Food & Agriculture (Department of' Agriculture), 

44-47 The Superintendent. Zoological Gardens, Alipore. Calcutta. 
The Superintendent, Sri Chamarajendra Zoological Garden, 

Mysore. 
The Superintendent. Victoria Garden Zoo, Bombay. 
The Director. Delhi Zoological Park. Delhi. 

H.H. Maharaja Pateh Singh P. GaeIcwad. Maharaja ot Baroda. 
Rajasaheb Bajrang8ahadur Singb of' Bhadri. 
H.H. Mahuaja Martand Singhii of Rewa. 
Dr. Salim Ali. 
Shri v. N. Kak 
Mrs. Usha Ganguli 
Dr. S. C. Law 
Shri N. S. Shanmugasundaram 
Shri P. D. Stracey 
Sbri Har! Singh 
Shri M. Krishnan 
Dr. H. Santapau 
Gen. P. P. Kumaramangalam 
Sbri F. C. Bhadwar 
Shri Lalit M. Nath 
Shri Zafar Putchally 
Sbri Hari Dang 
Sbri Y. P. Shahi 
Nawa~ of Malerkotla 

The Assistant Inspector General of Forests (Wild Life) in the Ministry 
will be the Secretary of' the Boar d. 



ANNEXURE 

(Lilt of Chief COlllervalOrl of Forests) 

1. The Chief Conservator of Forests, Andhra Pradesh, HYDBRABAD. 
~. 

2. The Chief Conservator of Forests, Assam, SHILLONG. 

3. The Chief Conservator of Forests, Bihar, P. O. Hinoo, RANCHI 

4. The Chief Conservator of Forests, Gujarat, BAROOA. 

S. The Chief Conservator of Forests, Haryana, CHANDIGARH. 

6. The Chief Conservator of Forests, Kerala, TRIVANDRUM. 

7. The Chief Conservator of Forests, Madh~ !»radesh, BHOPAL. 

8. The Chief Conservator of Forests, Mysore State, BANGALORE. 

9. The Chief Conservator of Forests, Tamil Nadu State, MADRAS. 

10. The Chief ~onservator of Forests, Maharashtra State, POONA. 

11. The Chief Conservator of Forests, Rajasthan State, JAIPUR. 

12. The Chief Conservator of Forest, State of West Bengal, CALCUTTA. 

13. The Chief Conservator of Forests, Punjab State, CHANDIGARH. 

14. The Chief Conservator of Forests, Jammu & Kashmir, SRINAGARI 
JAMMU. 

15. The Chief Conservator of Forests, Uttar Pradesh, LUCKNOW. 

16. The Chief Conservator of Forests, Nagaland, KOHIMA. 

17. The Development Commissioner, Delhi Administration, DELHI. 

18. The Chief Conservator of Forests, Orissa State, CUTTACK. 

19. The Chief Forest Officer, Manipur Administration, IMPHAL. 

20. The Chief Conservator of Forests, NBFA, SHILLONG. 

21. Chief Conservator of Forests, Himachal Pradesh, SIMLA. 

22. Chief Conservator of Forests, Tripura, AGARTALA. 

23. The Chief Conservator of Forests, Andaman & Nicobar Islands, 
PORT BLAIR.' 

24. The Conservator of Foresta Goa, Daman, & Diu, PANAJI. 
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APPENDIX VII 
(Vidg IntroductIon) 

Analysis of the CU'tion taken by the Government on the 76th Report of thl 
Estimates Committee (Fourth £Ok Sabha). 

I. Total Number of Recommendations 

II. Recommeddations which have bJca accepted by 
Governm;!nt (vide recommendations at S1. Nos. 1-6, 
8-12, 14-22, 24-30, 32-38,40-59,62 and 63) 

Number 
Percentage to total 

III. Recomm'!ndations which the Committee do not des1re 
to pursue in view of Government's reply (vide reco-
mmendations at S1. Nos. 2, 7,31,39 and 60) 

Number 
Percentage of total . • 

IV. Recommendations in respect 'of which replies of 
Government have not been accepted by tbe Committee 
(vide recommendations at SI Nos. 13 and 61) 

Number 

Percentage to total 

V. RecolUlU~ndations in respect of which final reply 
of OovernlU~Qt is still aWilitej (vide rec~n:n~ndation 
at S1. No. 23) 
Number 

Percentage 
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SI. 
No. 

Name of Aaent 

DELHI 

24. Jain Book AaencY, Con-
naught Place, New Delhi. 

2,. Sit Naraio & SODa, 3'41, 
Mood. All Boar, Mort 
Glte, Delhi. 

26. Atml Ram &: SODa, Kaab-
mere Glte, Ddbl-6. 

27. 1. M. Jainl &: Brothm, 
Mort Gate, DeIhl. 

a8. The Ceotra.l News Agency, 
a319O. Conollllht Place, 
New DelhI. 

29. The BDaIiIh Boot Store. 
7-L, Coonauaht Clrcua, 
New Delhi. 

30. Latahml Boot State, 4:&, 
Muolcipal Market, llDpath. 
New DeIhl. 

31. Babree Brothm, 188 Lat-
patni Market, DeIhi-6. 

32. 'Iyaoa Boot Depot, Chap-
parwall Kuao, Karol 81gb, 
~ew DeIhl. 

AaeDCy 51. 
'No. No. 

Name of Alcot 

II 

3 

9 

11 

30 

a3 

33. Ouord Book &: Stltionay 
Company, Scindil HOUle, 
Coooaupt Place, N_ 
Delhi-I. 

34. People', Publiabing HOUle, 
Rani Jlwlai Road, New 
Delhi. 

3~. The United Boot Aim,"" 
48, Amrit KIl1I Market, 
Pabar Gaol. New Delhi. 

,6. Hind Book HOUle, Ba. 
Jaopath, New Delhi. 

17. BootweI1. 4, SlDt NIlUI-
Uri Colony, King,WIf 
Camp, DeJhi.il. 

MANIPUR 
18. Sbrt N. Cbaobll SlnSh. 

News Aaeot, Ramla1 Pial 
Hiah School Annez .. 
Imphal. 

AGBNTS IN FOREIGN· 
COUNTRIES 

3D. The Seczetary, Eatlblilb· 
ment Department, The 
Htah Commi"ion of IDdls, 
India HOUle. Aldwyc:h, 
LONDON W.e.-a. 

Aaenc:y 
No. 

68 
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